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BEFORE THE HON’BLE NATIONAL GREEN TRIBUN AL,
' PRINCIPAL BENCH, NEW DELHI
Original Application No. 365/2021

IN THE MATTER OF:

S’ha'mshéf”Singh | : 4 ) | Appﬁcant
- VERSUS -
Govi. of NCT of Delhi = : | ; ‘ - ... Respondents

COMPLIANCE / ACTION TAKEN REPORT OF GOVERNMENT OF
NCT OF DELHI IN TERMS OF THE ORDER DATED 17.16.2022.

iT IS MOST RESPECTFULLY SHOWETH:
1. That this Hon’ble Tribunal took up the above referred maiter related (¢
septage management inA NCT of Delhi and has given fol!owing directions
vide order dated 17.10.2023 : ’

“3. Considering the seriousness of the issue involved, the Tribunal

had required the Chief Secretary, Delhi 1o file action taken report.
4. Record reflects that no report has been filed by the Chief Secretary, |
Delhi.
5. A compliance report dated 09.05.2023 under the signature ofé
Special Secretary, (Env.) cum Member Secretary, Delhi Pollution
Control Committee (DPCC) has been filed bui, the said report also
does not reflect any effective steps taken at the ground level tog
improve the situation. The report only mentions about certain |
meetings, proposals, etc.

6. Hence, considering the issue involved, we give further s;x weeks’

time to the Chief Secretary, Delhi to file the action taken report in

1
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terms of the order of the Tribunal dated 21.12.2022 or to appear
personally through virtual mode on the next date of hearing and
appraise the Tribunal about the action taken.

7. List on 06.12.2023.

8. A copy of the order be forwarded to the Chief Secretary, Delhi by

email for compliance.”

2. That it is most respectfully submitted that the compliance report with respect
to order dated 21.12.2022 was filed on 09.05.2023 by the
Special Secretary (Environment) cum Member Secretary, DPCC, on behalf of
Government of NCT of Delhi / Chief Secretary with the approval of the Chief
Secretary, GNCTD containing action taken by Government of NCT of Delhi
and DPCC. The website of this Hon'ble Tribunal also shown as report by
Government of NCT of Dethi, which was uploaded on the website on

11.05.2023.

3.That the Delhi Jal Board is responsible for the water supply and sewage
treatment in NCT of Delhi including sewage / Septic Tank Effluent generated
from the Unauthorised Colonies & J.J. Clusters.

4. That coverage of sewerage network in NCT of Delhi is about 82% and
remaining 18% area (mainly unauthorized colonies and JJ clusters) is

unsewered.

Status of Sewerage Network in Unauthorized Colonies and Connection of JJ

Clusters with Sewerage System / Decentralized STPs is as follows :

(A) Sewerage Network in Unauthorized Colonies:

There are 1799 Unauthorized Colonies in Delhi. Timelines for providing
sewerage network in unauthorised colonies not having sewerage system are
given at Annexure - 10 of the “Action Plan for Rejuvenation of River Yamuna”

prepared by the High Level Committee and submitted to Hon’ble Green

[
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the matter of Ashwani Yadav Vs. Govt. of NCT of Delhi (Now the said matte

is being dealt in OA No. 06/2012 in the matter of Nizamuddin West Associatio |
Vs Union of India and Others), s

Status of Sewerage Network in Unauthorized Colonies, as provided by Delhi

Jal Board is given in following Table:

S. Description Cumulative Timelines / Remarks
No Status (No.)
1| Sewer line laid and commissioned 1030 Laid and commissioned
2 Work of sewer network s - in - 305 November, 2024
Progress !
3 | Colonies where NOC is awaited / 161 The work shall be taken )uﬂj
O Zone after NOC from Forest Depit;
/DDA. 1
4 | Colonies where sewerage network 303 The work shall be taken {if
is to be laid along with after allotment & possession |
Decentralized STPs of land for DSTPs by DDA
/Revenue Deptt. ‘

Total 1799

List of 769 Unauthorized Colonies where Sewerage System is to be laid by D,

along with Status & Proposed Timelines for Providing Sewerage System is enclosed

as Annexure - 1.

(B) Connection of JJ Clusters with Sewerage System / Decentralized STPs :

There are 639 JJ Clusters in Delhi. Timelines for connecting JJ Clusters with the

sewerage system or with Decentralized STPs are given at Annexure - 11 of the |

“Action Plan for Rejuvenation of River Yamuna” prepared by High Level B

Committee and submitted to Hon’ble Green Tribunal along with Status Report

filed on 31.01.2023 in OA. No. 21/2023 in the matter of Ashwani Yadav Vs.

Govt. of NCT of Delhi (Now the said matter is being dealt in OA No. 06/2012

in the matter of Nizamuddin West Association Vs Union of India and Others).
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@ *
579 out of 639 JJ Clusters have been connected with the sewerage system or

with Decentralized STPs for treatment of sewage. Rest of the 60 cases are at

various stages.

List of 60 JJ Clusters with Status & Timelines for connecting with the Sewerage

System / DSTPs is enclosed as Annexure - 2.

5.That “Delhi Water Board Septage Management Regulation 2018” were
notified by the Urban Development Department, GNCTD on 12.11.2013
(published in Gazette on 21.11.2018) and necessary action is to be taken by
Delhi Jal Board, District Magistrates and Local Bodies / Municipal

Corporations as per the provisions of the said Notification.

6. That High Level Committee (HLC) has been constituted by the Hon’ble
National Green Tribunal vide order dated 09.01.2023 in OA. No. 21/2023 in the
matter of Ashwani Yadav Vs. Govt. of NCT of Delhi with Chief Secretary,
Delhi as Convener and Secretaries / HODs of various Ministries / Departments

of Govt. of India / Delhi as members.

7.That action points of the “Action Plan for Rejuvenation of River Yamuna”
prepared by High Level Committee (HLC) including Faecal Sludge (Septage)
Management were discussed and progress of various projects were reviewed by
the High Level Committee (HLC) in its meetings held on
14.02.2023,14.03.2023, 21.04.2023, 09.06.2023, 10.08.2023 & 10.10.2023

respectively.

Minutes of the meetings of the HLC upto 5th Meeting on 09.06.2023 were
submitted to the Hon’ble Green Tribunal vide Status Report of Govt. of NCT of
Delhi filed on 05.07.2023. Minutes of the 6th and 7th meetings of the HLC held
on 10.08.2023 & 10.10.2023 respectively have been submitted to the Hon’ble
Green Tribunal vide Status Report of Govt. of NCT of Delhi filed on
16.10.2023 in OA No 06 /2012 in the matter of “Nizamuddin West Association
vs. Union of India & Ors.”
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8. That seven meetingé of the HighLevél’ Committee (HLC) have been hald so
far and septage managemem issue has ‘also been discussed in these meetings.
Vlde ‘order dated 27.01 2023, a Committee under the chan‘manthp of
Divisional Commissioner, Revenue Départment and consisting of CEQ, DJR,
Commissioner MCD as member and Secy (UD), GNCTD as member cum
convener has been constituted to revisit the “Delhi Water Board Septage

Management Regulations, 2018” to make them more effective enforceable.

Report of the committee of the meetin g neld on 28.02.2023 along with proposed
amendments in the existing “Delhi Water Board Seﬂtage Management
Regulation. 2018” has been approved by DJB in its Board meeting on

04.05.2023 and the matter is under process for further necessary action.

9. That, DPCC in exercise of the powers conferred under section 33 (A) of the
Water Act, 1974 and keeping in view to curb pollution in River Yamuna in

Delhi, issued directions on 27.03.2023 interalia mentioned following:

1 (a) penalty for deposit of septage by unauthorized (unlicensed) entities shall
be Rs. 50,000/- plus conﬁscatibn of vehicle, per violation
(b) Pénally Jor disposal of Saptage at places other than the designated places
by authorized licensee shall be Rs. 50,000/- per violation.’
(c) Penalty on a person who uses the services of unlicensed vendors / vehicle

Jor discharging the septage shall be Rs. 10,000/- per violation.

2.4n officer not lower than the rank of Nayab Tehshildar in DM offices & Sub
Inspector in Delhi Police and Sanitary Inspector in MCD and JE in DJB and
I&F'C shall be competent to impose penalty. ’

Copy of the directions issued by DPCC on 27.03.2023 has already been submitted
to the Hon’ble Green Tribunal vide Compliance Report filed on 09.05.2023.
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10. Action Taken by Revenue Department, GNCTD , ’ |

(a) Action Taken in the period of 01.04.2023 to 31.10.2023 with respect to the
Directions dated 27.03.2023 of DPCC :

S. Action No. of No. of EC EC No. of

No Inspections| Violations | Imposed| Received | Vehicles
observed (Rs.) (Rs.) |confiscated
1 Deposit  of  Septage by 83 1 50,000 | 50,000 Nil
Unauthorized (Unlicensed)
Entities

2 Disposal of Septage at places 62 03 1,10,000| 1,10,000 01
other than the designated v
places by Authorized Licensee

3 Use of Services of Unlicensed 83 04 85,000 85,000 01
Vendors / Vehicles by Persons
for discharging septage

Total 08 2,45.0001 2,45,000 02

Copy of the email dated 13.11.2023 regarding above mentioned action taken report

received from Revenue Department, GNCTD is enclosed as Annexure-3.

(b) Action Taken Report of District Magistrates w.r.t. “Delhi Water Board Septage
Management Regulations, 2018” in the period of 12.11.2018 to 20.11.2023 is as
follows :

» Total No. of Meetings of Septage Management Committees held - 136

* No. of Vehicles /Tankers found unauthorizedly discharging - 68
septage into Drains etc.
* No. of Vehicles /Tankers impounded - 63
* No. of Challans / Notices issued - 42
* Total Amount of Environmental Compensation Imposed - Rs 16.79 Lakh
« Total Amount of Environmental Compensation Received -Rs 16.79 Lakh

Copy of the email dated 22.11.2023 regarding above mentioned action taken report
received from Revenue Department, GNCTD is enclosed as Annexure-4.
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® 1. Action Taken by Delhi Jal Board | N @

(a) DIB has registered 160 licensed/ authorized vendors (Emptiers) for collection and
transportation of sewage from the septic tanks and has identified 86 designated
Sewage Pumping Stations (SPS) /Sewage Treatment Plants (STPs) for reCeiving the
Septage for its treatment. Total 174.9 Crore Litres of septage was collected till
31.10.2023 through iicensed/ authorized vendors and treated by DJB at its STPs.

(b) DIB vide letter dated 24.11.2023 has informed regarding action taken with respect
to suggestions and recommendations mentioned in the Report of Joint Committee
headed by Hon’ble Justice (Retd.) Sh. S. P. Garg and order dated 21.12.2022 of
Hon’ble National Green Tribunal in OA No. 365 / 2021 in the matter of “Shamsher
Singh Vs Govt. of NCT of Delhi”. Copy of the letter dated 24.11.2023 of Delhi Jal

Board is enclosed as Annexure -5.

Action taken by the Delhi Jal Board and Revenue Department, GNCTD with respect
to suggestions / recommendations at para 5 of the order dated 21.12.2022 of Hon’ble

National Green Tribunal are briefed in table given below:

Point Suggestions and Recommendations Action Taken
No .
75 As per provisions of Septage Management | List of venders are available on

Regulations, DJB should give wide publicity | the DJB website as well as
periodically after every four months on its | published in leading newspapers.
website as well as through print and | List is also shared with District
electronic media about the vendors to whom | magistrate / revenue department /
it has issued licenses for collection, | Delhi Police.

transportation and disposal of septage. List of
all such vendors should be sent to Revenue
Department, (GNCTD) and Delhi
Police/Traffic Police for necessary action in
case of violation.

76 Fixed rates/charges for collection and | DJB has fixed the charges as per
transportation of septage have been |the distance of the consumer /

prescribed by DJB. It is suggested that there
should be rationalization of rates and these be
assessed considering the volume of the septic
tank waste and the total distance traveleéd by

septic tank from the designated
STP / SPS of DJB. The rate are
given as under:

1. Rs. 2000/- per trip upto 5 km.
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the tanker from the point of collection till the
disposal at designated SPSs/STPs. There
should be wide publicity of the rates/charges
to be taken by the vendors from the waste
generators to prevent overcharging by them.

2. Rs. 2500/- per trip for 5-10 km.
3. Rs. 2795/- per trip for more
than 10 km.

77

The vendors/drivers collecting septic tank
must issue a receipt to the consumer for the
payments received by them. It should be
prepared in triplicate and one copy of the
receipt must be deposited by the
vendor/driver along with the Deposit Form at
the designated STP. It would prevent misuse
and exploitation.

The desired format has been
finalized by DJB and is sent to
the license holders for compliance.

78

Presently, no specific area for collection of
septage tank has been earmarked to the
vendors and they can collect septic waste
from any place throughout Delhi. To have
propér control over the vendors to comply
with the conditions of the license, it is
recommended that DJB
assessment as to how many vehicles/tankers
are required for disposal of septic waste
depending upon number of households
having septic tanks and the quantity of the
septic  waste generated in that district.
Considering the requirement of that district,
sufficient number of authorized
vendors/tankers be deployed there. In case of
emergency, the vendors can be permitted to
collect septic waste from outside the said
district. The DJB or other enforcement
agenciés will have proper monitoring of the
vehicles in their respective districts. The
consumers will be aware of vehicles/vendors

should make an

to be contacted. The vehicles can provide
instant services without delay and it will also
reduce the cost of transportation.

Septic tanks generally exist in the
colonies which don't have the
sewerage system. List of vendors
nearest to such colonies is already
prepared and uploaded on the
website of DJB to facilitate the
residents to avail the services of
the vendors. There is no binding
on the vendors to serve in a
particular group of colonies. They
can serve any colony as per the
requirements of the residents.

79

District-Wise Task Force be constituted by

DiB 1n consultation with concerned District
Magistrate for taking action against the
unauthorized dumping of septage and also for
monitoring the activities of authorized

In order to have eftective control
on unauthorized dumping of
septage and vendors, DPCC has
issued Directions under section 33
(A) of the Water (Prevention and
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vendors. A Nodal Officer can be appointed to
monitor the performance of task forces.

Control of Pollution) Act, 1974 on
27.03.2023. .

As per the said directions, an
officer not lower than the rank of
Nayab Tehshildar in DM offices
& Sub Inspector in Delhi Police
and Sanitary Inspector in MCD
and JE in DJB -and 1&FC are
competent to impose penalty.

80 DJB must make necessary action plan for | DJB has awarded the contract for
early development of Centralized Monitoring | setting of control room for
System/GPS for tracking the performance of | monitoring the movement of all
licensed vehicles. It shall also explore |the registered vehicles and. the
possibility of developing App based |same has been in operation since
monitoring  system for regulating the | 26.06.2023. Regarding CCTV
activities of the authorized vendors/tankers. | cameras, DJB  has issued
DIB should establish Centralized Control | directions to install CCTV
Room with contact number of Nodal Officer | cameras at the  designated
at the head office for attending | STP/SPS. Most of these CCTVs
complaints/grievances related to | have been installed.
unauthorized  vehicles/tankers  carrying
septage or found discharging in the bpen
drains/water bodies. CCTV cameras be
installed at all the designated SPSs/STPs.

&1 Adequate staff should be deployed at | Being complied at the designated
SPSs/STPs  to maintain proper record | SPSs/ STP of DJB.
indicating the total number of
vehicles/tankers discharging the septage there
along with its quantity. They should be
strictly instructed to allow disposal of septage
only to the licensees who submit complete
and duly filled Disposal Form with payment
receipt with them.

82 DJB should ensure that the licensees/vendors | Already instructions issued to the
display license number on  the | licensed vendors.
tankers/vehicles for proper identification.

&3 DJB to explore possibility of linking | The penalties have been increased

AADHAR card of the licensee with the
license. It should also explore possibility of
increasing penalty charges for violation of
the conditions of license. It should also
Endeavour to issue license to small vehicles

as per details given below:

1. a) Penalty for deposit of
septage by  unauthorised
(unlicensed) entities shall be
Rs. 50,000/- plus confiscation

9
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that can function in narrow lanes.

of vehicle.

b) Penalty for disposal of
Septage at places other than the
designated places by authorised
licensee, shall be Rs. 50,000/-
per violation.

¢) Penalty on a person who
uses the services of unlicensed
vendors/vehicles for
discharging the septage shall be
Rs. 10,000/- per violation.

84 The District Magistrates in each district | Regular Meetings are being taken
should hold regular monthly meetings to | by  District ~ Magistrates  to
implement the provisions of Septage | implement the provisions of
Regulations 2018. They should ensure | Septage Regulations 2018. Total
compliance of the provisions by the | 136 meetings held in the period of
concerned departments. They should initiate | 12.11.2018 to 20.11.2023. The
prompt action against the vehicles violating | detailed information with respect
the provisions of Septage Regulations and |to Action Taken by District
discharging septage at non designated | Magistrates is at Annexurgﬁ,
locations. Divisional Commissioner should
take review meetings with the DMs on
regular basis for compliance
of the septic regulations.

85 Revenue Department, GNCTD should | Vide letter dated 04.12.2023,
establish dedicated Centralized Control | Revenue Department, GNCTD
Room with contact number of the Nodal | has provided Name, Designation
Officer in each Revenue District for | & Contact Numbers of the Nodal
attending complaints/grievances. officers for each of the 11

Revenue Districts for attending
complaints / grievances. Copy of
the letter dated 04.12.2023 of
Revenue Department, GNCTD is
at Annexure —;-6

86 MCD should ensure that owners/occupiers of | Information / Action taken Report

buildings in unauthorized colonies/unsewered
areas discharge their septage only through the
licensees/vendors of DIJB. Proper record
should be maintained by MCD about the
number of households and septic tanks in
such colonies. The consumer should be
advised to insist for receipt of the payments

from MCD is awaited.

10
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made by them to the vendors.

&7

Presently, Delhi Police or Traffic Police ha_s
no powers to implement the provisions of
“Delhi Water Board Septage Management

| Regulations, 2018 Only District Magistrate

has  been  empowered to  charge
Environmental Compensation. The presence
of the officers in the field from DM office is
rare and often the offending vehicles/tankers
go scott free. It is suggested that the Delhi
Police/Delhi Traffic Police who have their
presence on the ground/roads may be
empowered to  take action  against
unauthorized vehicles discharging septage in
the drains or water bodies and also against
authorized vendors for violating the terms
and conditions of the licenses issued to them:.
The police will have better surveillance in
apprehension of the offending vehicles
carrying and discharging septage illegally.
Power to issue challans should be given to
them. o

Committee  constituted  under
Chairmanship  of  Divisional
Commissioner, Revenue
Department and consisting  of
CEO, Delhi Jal Board,
Commiissioner, MCD as member
and Secretary, Urban -
Development, GNCTD as
Member cum Convener, to revisit
the Delhi Water Board Septage
Management Regulations, 2018 to
make them more effective &
enforceable. -

Report of the commiitee of the
meeting  held on 28.02.2023
along with proposed amendments
in  the _éxisting “Delht  Water
Board Septage Managenient
Regulation 2018” has been
approved by DJB in its Board
meeting on 04.05.2023 and the
matter is under process for further
necessary action..

88

Almost all the licenses have been issued to
the vehicles/tankers registered in Haryana.
The said tankers/vehicles with Haryana
number cannot ply in Delhi. Diesel vehicles
are not registered to ply on roads in Delhi.
Only 10 vehicles with Delhi registration have
been given license and all others are from
Haryana. The traftic police issues challans to
book the said vehicles for violating the terms
and conditions of registration/permit. It
causes a unique situation whereby despite
being authorized by DJB to collect and
transport the septage in Delhi, they are
challaned by traffic police under the Motor
Vehicle Act. To overcome this difficulty, it is
suggested that the DJB should have its own
arrangement either by purchase of vehicles or
engaging some agency on hire for collection

DJB invited Expression Of
Interest from the experienced
agencies in the field of

septage/sewerage management to
provide mechanized vehicles for
collection of septage from the
septic tanks of the residents,
commercial establishment etc..

transportation and disposal of the
same at the designated
STPS/SPSS  of DIB. It was
proposed that the agency will also
develop an App with a control
room for recetving the complaints
from the residents and tracking the
movement of vehicles. DIB will
give license to the agency for its
vehicles for 5 years to perform this

11
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and transportation of septage from the
households free of cost or at reasonable rates.
It would prevent violation of Motor Vehicle

| Act by the vendors who have got licenses of

the tankers with registration number from
Haryana. It would also prevent exploitation
of the consumers by the vendors. It will
further ensure that the septage so collected is
disposed of at the designated SPSs or STPs.
Presently, the unauthorized tankers and even
the authorized tankers endeavour to discharge
septage in the drains/water bodies on the way
to avoid long travel to designated SPS/STP to
save petrol/diesel.

activity and the payment will be
collected by the agency from
residents directly with information
to DJB as per existing "Delhi
Water Board Septage Management
Regulations 2018" (DWBSMR-
2018). But no response was
received from any agency having
past experience in this field.

The existing vendors owning the
tractor & trollies are being
motivated to switch to mechanised
vehicles. The govt. of India is also
offering subsidy and low interest
rates to the interested agencies
under NAMASTE SCHEME.

A workshop was also organized
with the officials of NSKFDC,
Gol with the vendors by DJB on
28.01.2023 to motivate the
existing vendors.

&9

DJB should conduct awareness programs for
all stakeholders through print media, radio
and television to make aware about the
septage regulations. Online mobile based
application may be developed for registering
request of the consumers for collection of
septage. The application may have the option
to register complaints with local police with
regard to disposal of septage illegally and
unauthorizedly.

DJB has already taken initiatives
on FM radio to make aware the
residents about the septage
regulations and information of
authorized vendors management
of Septage

12.That Delhi Jal Board has to meet its self-imposed deadline for providing sewerage
network / treatment facility in unsewered areas. That is the only solution. Delhi Jal
Board is aware of unsewered arcas where septage issue exists.It should hold
accountable the registered vendors to lift the septage from assigned areas & to do its

safe disposal.

12
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13.That the present Compliance / Action Taken Report has been approved by the Chief

Secretary, Govt. of NCT of Delhi and may kindly be taken on record in compliance

with the order passed by this Hon‘ble Tribunal dated 17.10.2023.

\4 //
v

(Dr. K. S. Jayachadran)
Special Secretary (Environment),

Government of NCT of Delhi
Date : 05.12.2023 ’

Place: Delhi

13
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‘4

List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Provi

ing Sewerage System _Annexure -1

SNo |[RegNo |Part |UC Name Assembly Present Status Physical |Fi ial Timeline for ed Timeli Nodal Officer Name of EEand |ATR Cumulative |[ATR ‘Cumulative
‘Constituency |( Not Feasible/ Progress |Progress (%) |Trapping {Chief Engineer) Division [Physical Progress upto |[Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during [25.11.2023 - %}
As on 20.01.2023 during the Yl the period of
20,01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %}

16 | 538 Deepak Vihar. Najafgarh, |NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma. 0 0 0 0
Delhi H soon Chief Engr (Dr)-1 EE(C)Dr-XIV

17 | 648 | A [Najafgarh Extn NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma. 0 0 0 0
(Maksudabad). Nangloi H soon Chief Engr (Dr)-1 EE(C)Dr-X1V
Road, Delhi

18 | 648 | B |Najafgarh Extn. NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. {Sh. OP Sharma. 0 0 0 0
(Maksudabad). Nangloi H soon Chief Engr (Dr)-1 EE(C)Dr-XIV
Road, Delhi

19 | 648 | C [Najafgarh Extn. NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 0 0 0
(Maksudabad). Nangloi H soon Chief Engr (Dr)-I EE(C)Dr-X1V
Road, Delhi

20 | 939 Shiv Nagar Virendra NAJAFGAR jwork will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma. 0 0 0 0
Market Raghuvir Enclave H soon Chief Engr (Dr)-I EE(C)Dr-XIV
Najafgarh Dethi-43

21 | 939 | A [ShivNagar Virendra NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |{Sh. OP Sharmna, 1 2 0 2
Market Raghuvir Enclave H soon Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh Delhi-43

22 | 989 Laxmi Vihar Block A B C | NAJAFGAR |{work will be started] 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 0 0 0
Main Najafgarh Road H soon Chief Engr (Dr)-I EE(C)Dr-XIV
NearD.T.C.
Dept.Najafgarh

23 | 1058 Sultan Garden B- Block | NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 2 62 0 62
Najafgarh Nangloi Road H soon Chief Engr (Dr)-1 EE(C)Dr-XIV
Delhi-43

24 | 1104 Sainik Niketan NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 0 0 0
Najafgarh,Delhi H soon Chief Engr (Dr)-1 EE(C)Dr-XIV

25 | 1219 Lokesh Park & Heera NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 0 0 0
park extn., Najafgarh, H soon Chief Engr (Dr)- EE(C)Dr-XIV
Delhi

26 | 1335 Laxmi vihar B- Block NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 [1} 0 0
Nangli,Sakravagti, Dethi H soon Chief Engr (Dr)-I EE(C)Dr-XIV :

27 | 1372 Nirmal Vihar Najafgarh, |NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma. 1 83 1} 83
Delhi H soon Chief Engr (Dr)-1 EE(C)Dr-XIV

28 | 1388 Shri Anand Niketan NAJAFGAR | work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 1} 0 0 0
Laxmi Vihar D- Block H soon Chief Engr (Dr)-I EE(C)Dr-X1V
Najafgarh, Delhi

29 | 1481 Lokesh Park, Near DTC = [NAJAFGAR |work will be started| 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 3 53 0 53
Bus Terminal, H soon Chief Engr (Dr)-1 EE(C)Dr-XIV
Bahadurgarh Road.

30 | 84- Dichaon Kalan Extn, NAJAFGAR {work will be started| 0% 0% 23-Dec 24-jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 0 0 0

(ELD) Main Dichaon Kalan H soon Chief Engr (Dr)-1 EE(C)Dr-XIV -

Road, Najafgarh New
Delhi 43
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SDo |RegNo {Part |UC Name Assembly Present Status Physical  [Financial Timeline for d Timelines | Nodal Officer Name of EEand  [ATR Cumulative |ATR Cumulative
Constit { Not Feasible/ Progress |Progress (%) ]Trapping (Chief Engineer) Division [Physical Progress upte {[Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25.11.2023 - %]
As on 20.01.2023 during the %] the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]

46 | 364 Prem Nagar, G-Block. NAJAFGAR| Work vetto be 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 0 0 0
Leftout Portion near Sant H started Chief Engr (Dr)-I EE(C)Dr-XIV
Kabir Ashram, Najafgarh

47 | 393 Gopal Nagar Extn.. P&R |[NAJAFGAR| Work yetto be 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 1 78 0 78
Block, Najafgarh H started Chief Engr (Dr)-1 EE(C)Dr-XIV

48 | 403 New Gopal Nagar, A&B |NAJAFGAR| Work yet to be 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 1 59 0 59
Block, Nanak Piou, Dansa H started Chief Engr (Dr)- EE(C)Dr-XIV
Road, Najafgarh, Delhi

49 | 413 Naveen Place D-Block NAJAFGAR| work in progress 72 6.45 23-Dec 24-Jun Sh. Vikram Singh, Pr. |{Sh. OP Sharma, 0 83 0 83
Najafgarh, New Delhi H Chief Engr (Dr)-1 EE(C)Dr-XIV

50 | 417 A |Saraswati Enclave, Gopal |[NAJAFGAR| work in progress 50 4.48 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 1 79 0 79
Nagar Surakhpur Road H Chief Engr (Dr)-I EE(C)Dr-XIV

51 | 417 | B |Saraswati Enclave, Gopal [INAJAFGAR| work in progress 50 4.48 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma. 1 74 0 74
Nagar Surakhpur Road H Chief Engr (Dr)-I EE(C)Dr-XIV

52 | 476 A |Gopal Nagar, M-N Block. |NAJAFGAR| work in progress 48 43 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 71 0 71
Najafgarh, Delhi-43 H Chief Engr (Dr)-I EE(C)Dr-XIV

53 476 B |Gopal Nagar, M-N Block, {INAJAFGAR | work in progress 49 43 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 71 0 71
z&&mmlﬁ Delhi-43 H Chief Engr (Dr)-1 EE(C)Dr-XIV

54 | 495 Sainik Enclave, CRPF NAJAFGAR| work in progress 40 3.58 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 [1} 76
Colony, Jharodakalan, H Chief Engr (Dr)-I EE(C)Dr-XIV
New Delhi-72

55 | 534 Naveen Place, Jharoda NAJAFGAR| work in progress 72 25 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 82 0 82
Road, Najafgarh H Chief Engr (Dr)-I EE(C)Dr-XIV

56 | 640 Sainik Enclave, Jharoda |NAJAFGAR| work in progress 50 17.4 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 79 0 79
Kalan Road, Najafgarh H Chief Engr (Dr)-1 EE(C)Dr-XIV

57 | 645 Sainik Enclave, Part-Il, |NAJAFGAR| work in progress 80 27.84 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 84 0
Jharoda Kala, H Chief Engr (Dr)-I EE(C)Dr-XIV
Najafgarh,Delhi

58 | 685 Krishna Enclave Part-II, |NAJAFGAR| work in progress 83 28.68 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 87 0 87
Dhichaon Kalan Road, H Chief Engr (Dr)-1 EE(C)Dr-XIV
New Dethi-72

59 | 689 Shyam Enclave (Z- NAJAFGAR| work in progress 85 29.53 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 89 0 89
Block), Gopal Nagar H Chief Engr (Dr)-1 EE(C)Dr-XIV .
Extn. Najafgarh

60 690 A |Mitraon Extn. Main NAJAFGAR| work in progress 50 17.4 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 76 0 76
Dhansa Road, Najafgarh, H Chief Engr (Dr)-I EE(C)Dr-XIV

New D elhi-43
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure -1

SNo |Reg No |Part |UC Name Assembly Present Statns Physical | Financial Timeline for Revised Timelines | Nodal Officer Nameof EEand [ATR Cumulative |ATR Cumulative
Ci i 'y |(Not Feasible/ Progress  |{Progress (%) |Trapping (Chief Engineer) Division {Physical Progress upto ||Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - {Progress during |25.11.2023 - %]
Ason 20.01.2023 during the %} the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11,2023 %)

73 | 896 Aradhana Enclave Gopal |NAJAFGAR| work in progress 51 4 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 82 0 82
Nagar H Chief Engr (Dr)-1 EE(C)Dr-XIV
Extn.Najafgarh,New
Delhi

74 963 West Gopal Nagar Ph-II I NAJAFGAR| Work yetto be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr.  |Sh. OP Sharma, 2 66 0 66
Surakh Pur Road H started Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh,Delhi

75 | 976 Prem Nagar H Block Old |NAJAFGAR| Work yet to be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr.  {Sh. OP Sharma, 0 0 0 0
Khaira Road Najafgarh H started Chief Engr (Dr)-1 EE(C)Dr-XIV
Delhi-43

76 | 980 Nanda Enclave Dhansa  [NAJAFGAR| Work yet to be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma. 5 16 0 16
Road Najafgarh,Delhi H started Chief Engr (Dr)-I EE(C)Dr-XIV

77 985 East Krishna Vihar AB  |[NAJAFGAR| Work yetto be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 1 63 0 63
Block Khaira Road H started Chief Engr (Dr)-I EE(C)Dr-XIV
Najafgarh, Delhi

78 | 1042 Gopal Nagar Ph-2 Z- NAJAFGAR | Work in progress 54 4.84 23-Dec 24-Jun Sh. Vikram Singh, Pr.  |Sh. OP Sharma, 0 74 0 74
Block Surkhpur Road H Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh, Delhi

79 | 1053 Gopal Nagar Extn.Ph-1 NAJAFGAR| Work yetto be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr.  |Sh. OP Sharma, 3 40 0 40
Main Khera Road Delhi- H started Chief Engr (Dr)-1 EE(C)Dr-XIV
43

80 | 1057 Gopal Nagar 'P" Block & [NAJAFGAR| Work vetto be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. {Sh. OP Sharma, 0 76 0 76
Gopal Ngr. Extn-(EF G H started Chief Engr (Dn)-I EE(C)Dr-XIV
& H Blocks) Main
Dhansa Rd

81 | 1081 Sunder Nagar Gopal NAJAFGAR| work in progress 74 6.63 23-Dec 24-Jun Sh. Vikram Singh, Pr.  {Sh. OP Shanna, 0 85 0 85
Nagar Extn.Surakhpur H Chief Engr (Dr)-I EE(C)Dr-XIV
Road Najafgarh Delhi

82 | 1113 Surya Kunj Pt-1 Dichiao  |NAJAFGAR| work in progress 70.76 6.34 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 82 0 82
Road Najafgarh,Delhi H Chief Engr (Dr)-1 EE(C)Dr-XIV

83 | 1126 Gopal Nagar Ph-IT Shyam | NAJAFGAR | work in progress 20 1.79 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 68 0 68
Vihar Chouhan Enclave H Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh,Delhi

84 | 1127 | A |Gopal Nagar B- Block NAJAFGAR| Work yet to be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr.  [Sh. OP Sharma, 0 0 0 0
Main Dhansa Road H started Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh,Delhi

85 | 1127 | B |Gopal Nagar B- Block NAJAFGAR| Work yet to be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharna, 0 0 0 0
Main Dhansa Road H started Chief Engr (Dr)-I EE(C)Dr-XIV
Najafgarh,Delhi

86 | 1134 Main Gopal Nagar NAJAFGAR| Work yetto be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharna, 0 0 0 0
Najafgarh, Delhi H started Chief Engr (Dr)-I EE(C)Dr-XIV

87 | 1161 Nanu Ram Park NAJAFGAR | Work in progress 47 421 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 75 0 75
HaibatPura Jharoda Road H Chief Engr (Dr)-1 EE(C)Dr-XIV
Najafgarh,Delhi

88 | 1191 | A |Krishna vihar West NAJAFGAR| Work in progress 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 0 61 0 61
Najafgarh,Delhi H Chief Engr (Dr)-I EE(C)Dr-XIV
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

SXNo¢ {Reg No {Part |UC Name Assembly Present Status Physical  |Fi ial Timeline for d Timeli Nodal Officer Name of EE and |ATR Cumulative |ATR Cumulative
C i y {{ Not Feasible/ Progress  {Progress (%) {Trapping (Chief Engineer) Division [Physical Progress upto }{Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - {Progress during [25.11.2023 - %]
As on 20.01.2023 during the Y] the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
106 | 1611 Prem Nagar, D-Block NAJAFGAR| Work yet to be 0% 0% 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 0 0 0
Extension H started Chief Engr (Dr)-1 EE(C)Dr-XIV
107 { 100- Baba Hari Dass Colony, |NAJAFGAR| Work in progress 80 7.17 23-Dec 24-Jun Sh. Vikram Singh, Pr. {Sh. OP Sharma, 0 90 0 90
(ELD) Jharoda Kalan New Delhi H Chief Engr (Dr)-I EE(C)Dr-X1V
72
108 { 137- Jharoda Kalan, Delhi 72 | NAJAFGAR| Work in progress 37 331 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 63 0 63
(ELD) H Chief Engr (Dr)-1 EE(C)Dr-XIV
109 | 5- D- Block, Gopal Nagar  |NAJAFGAR; Work yet to be 0 0 23-Dec 24-Jun Sh. Vikram Singh, Pr. [Sh. OP Sharma, 0 0 0 0
(LOP) Najafgarh New Delhi H started Chief Engr (Dr)-1 EE(C)Dr-XIV
110 | 65- Mitroun Uthan Samiti, NAJAFGAR{ Work in progress 20 1.79 23-Dec 24-Jun Sh. Vikram Singh, Pr. |Sh. OP Sharma, 2 68 0 68
(ELD) ICE Factory Road, Village H Chief Engr (Dr)-1 EE(C)Dr-XIV
Mitraoun, New Delhi-43
111 ] 226 Zakir Nagar, H-Block, Okhla Work is in progress | 43.59 30 23-Dec 23-Dec Sh. Vikram Singh, Pr. [Sh.AM 0 22 0 22
Okhla Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
112 | 236 Abul Fazal Enclave, Okhla | Work is in progress | 43.59 36.17 23-Dec 23-Dec Sh. Vikram Singh, Pr. |Sh. AM 0 44.5 0 44.5
Block-E to N, New Delhi- Chief Engr (Dr)-I SHARMA,
25 EE(C)DR-VI
113 ¢ 391 Abul Fazal Enclave Okhla Work in progress | 31.47 26.12 23-Dec 23-Dec Sh. Vikram Singh, Pr.  [Sh. AM 0 325 0 32.5
(Main), Kalindikunj Road Chief Engr (Dr)-I SHARMA,
Okhla, New Delhi EE(C)DR-VI
114 | 391 | A {Abul Fazal Enclave Okhla Work in progress | 31.47 26.12 23-Dec 23-Dec Sh. Vikram Singh, Pr. [Sh. AM 0 32.5 0 32.5
(Main), Kalindikunj Road Chief Engr (Dr)-I m.:>x7§.
Okhla, New Delhi EE(C)DR-VI
1151 391 | B |Abul Fazal Enclave Okhla Work in progress | 31.47 26.12 23-Dec 23-Dec Sh. Vikram Singh, Pr. |Sh. AM 0 325 0 325
(Main), Kalindikunj Road Chief Engr (Dr)-I SHARMA,
Okhla, New Delhi EE(C)DR-VI
116 | 767 Taimoor Nagar Extn Near Okhla Work in progress [ 33.61 27.89 23-Dec 23-Dec Sh. Vikram Singh, Pr. {Sh. AM 0 53 0 53
Kizrabad Delhi-65 Chief Engr (Dr)-I SHARMA,
EE(C)DR-VI
117 | 1014 Zakir Nagar H- Okhla Work in progress | 33.78 28.03 23-Dec 23-Dec Sh. Vikram Singh, Pr. |Sh. AM 0 47 0 47
Block,Okhla Delhi-25 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
118 | 1069 Abul Fazal Enclave Pt-1I Okhla Work in progress | 15.33 12.72 23-Dec 23-Dec Sh. Vikram Singh, Pr.  [Sh. AM 0 455 0 455
Shahin Bagh,Delhi Chief Engr (Dr)-1 SHARMA.
EE(CDR-VI
119 | 1069 | B |Abul Fazal Enclave Pt-Il Okhla Work in progress | 15.33 12.72 23-Dec 23-Dec Sh. Vikram Singh, Pr. |Sh. AM 0 45.5 0 45.5
Shahin Bagh,Delhi Chief Engr (Dr)-1 SHARMA,
EE(CIDR-VI
120 | 1182 | A |Abul Fazal Enclave Pi-II Okhla work is in progress 0 0 23-Dec 23-Dec Sh. Vikram Singh, Pr. {Sh. AM 0 0 0 0
Block G & H Dethi-25 Chief Engr (Dr)-I SHARMA,
EE(C)DR-VI
121 | 1182 | B |Abul Fazal Enclave Pt-II Okhla work 1s in progress 0 0 23-Dec 23-Dec Sh. Vikram Singh, Pr.  |Sh. AM 0 0 0 0
Block G & H Delhi-25 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
122 1424 Batla House Okhla, Delhi Okhla work in progress | 43.95 36.47 23-Dec 23-Dec Sh. Vikram Singh, Pr. [Sh. AM 0 82.5 0 82.5
Chief Engr (Dr)-1 SHARMA. :
EE(C)DR-VI
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SNo {Reg No {Part JUCName  Assembly Present Status {Physical Fi ial Timeline for ed Timeli Nodal Officer Name of EEand [ATR Cumulative JATR Cumulative
Consti { Not Feasible/ Progress |Progress (%) {Trapping {Chief Enginger) Division -{Physical Progress upto {[Physical Progress upto
Feasibl (%) As on Progress 10.11.2023 - {Progress during 25.11.2023 - %]
Ason 20.01.2023 during the %] the period of
20.61.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
138 | 329 | A |Ajit Vihar Burari Garhi, Burari work in progress 32 23 23-Jun 24-Mar Sh. S.K. Bhardwaj, Pr. [Sh. Ashish 0.5 36 0 36
Delhi-84 Chief Engr (Dr)-II Kumar, EE (C)
Dr.-111
139 | 444 Sant Nagar,B-Block Burari work in progress 51 43 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. |Sh. Ashish 0.4 63 0 63
Burari, Delhi-84 Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-11T
140 | 448 Amrit Vihar, Burari Burari work in progress 0 0 23-Sep 24-Mar Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0.1 7.6 0 7.6
Chief Engr (Dr)-1l Kumar, EE (C)
Dr.-1II
1411 530 Mukundpur Extn., Part-1, Burari work in progress 43 34 23-Jun 24-Mar Sh. S K. Bhardwaj, Pr. |Sh. Ashish 0.5 66 1} 66
Dethi-42 Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-1I1
142 | 683 West Sant Nagar Burari work in progress 0 0 23-Sep 24-Mar Sh. S K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
Colony,A 2 Block, Burari, Chief Engr (Dr)-11 Kumar, EE (C)
Delhi-84 Dr.-11I
143 | 696 Kaushik Enclave (B) Burari work in progress 74 65 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. {Sh. Ashish 0.5 76 0 76
Block, Part-II, Burari, Chief Engr (Dr)-I1 Kumar, EE (C)
Nathupura Road, Delhi- Dr.-II1
84
144 | 697 Saroop Nagar Extn. Badli Work in progress | 58.58 23 23-Sep 24-Mar Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0.3 30 0 30
(South),Delhi Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-111
145 | 725 Kaushik Enclave, Burari Burari work in progress 25 17 23-Jun 24-Mar Sh. S K. Bhardwaj, Pr. [Sh. Ashish 0.5 27 0 27
Extn. Delhi-84 Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-II1
146 | 726 | A |Shiv Vihar, Shahbad- Bawana Work in progress 0 0 23-Jun 24-Mar Sh. S K. Bhardwaj, Pr. [Sh. Ashish 2.5 14.56 1} 14.56
Daulatpur, Bawana,Delhi- Chief Engr (Dr)-11 Kumar, EE (C)
42 Dr.-111
147 | 726 | B |[Shiv Vihar, Shahbad- Bawana Work in progress 0 0 23-Jun 24-Mar Sh. S.K. Bhardwaj, Pr. [Sh. Ashish 0 435 0 435
Daulatpur, Bawana,Delhi- Chief Engr (Dr)-11 Kumar, EE (C)
42 Dr.-111
148 | 765 | A [Pehladpur (Banger) Bawana Work in progress 0 0 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. |Sh. Ashish 2 11 0 11
Extn.Village Pehladpur Chief Engr (Dr)-1I Kumar, EE (C)
Delhi-42 D111
149 | 765 B |Pehladpur (Banger) Bawana Work in progress 0 0 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. [Sh. Ashish 2 11 0 11
Extn. Village Pehladpur Chief Engr (Dr)-11 Kumar, EE (C)
Delhi-42 Dr.-11
150 | 765 C |Pehladpur (Banger) Bawana Work in progress 0 0 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. [Sh. Ashish 2 11 0 11
Extn.Village Pehladpur Chief Engr (Dr)-II Kumar, EE (C)
Delhi-42 Dr.-111
151 | 765 | D [Pehladpur (Banger) Bawana Work in progress 0 0 23-Jun 24-Mar Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 2 11.5 0 11.5
Extn. Village Pehladpur Chief Engr (Dr)-II Kumar, EE (C)
Delhi-42 Dr.-I1I
1521 772 | A |Mukand Pur Vistar Delhi-|  Burari work in progress 38 29 23-Jun 24-Mar Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0.2 57.5 0 575
42 Chief Engr (Dr)-1I Kumar, EE (C)
Dr.-I11
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

Reg No Part |UC Name Assembly Present Status Physical  [Fi ial Timeline for ised Timeli Nodal Officer Name of EE and JATR Cumulative [ATR Cumulative
Constituency |( Not Feasible/ (Progress  |Progress (%) {Trapping (Chief Engincer) Division | [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - {Progress during [25.11.2023 - %]
As on 20.01.2023 during the %} the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10:11.2023 %)
167 9- Extended Abadi of Bawana Work in progress [¢ 0 23-Jun 24-Mar Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 15 66.5 0 66.5
(ELD) Village, Pehiad Pur Chief Engr (Dr)-II Kumar, EE (C)
Bangar Lal Dora, Delhi- Dr.-111
42
168 | 189 Anand Vihar, near Nangli Matiala work in progress 43 35 23-Jul 24-Mar Sh. R.P. Singh, Sh. V.P Sharma 1% 76% 0% 76%
Sakrawati, Najafgarh CE(DR)PR-III EE(C)DR-XII
169 | 816 Arjun park Colony Near Matiala wortk in progress 23 19 23-Sep 23-Dec Sh. R.P. Singh, Sh. V.P Sharma 3% 79% 0% 79%
Nangli Dairy Najafgarh CE(DR)PR-IIL EE(C)DR-XIL
Road. New Delhi
170 | 882 Arjun Park Najafgarh Matiala work in progress 23 19 23-Sep 23-Dec Sh. R.P. Singh, Sh. V.P Sharma 1% 76% 0% 76%
Road, New Delhi CE(DR)PR-III EE(C)DR-XII
171 | 398 Jai Vihar Phase-II, Dichau| NAJAFGAR | Work in progress 0 0 23-Dec 24-Mar Sh. R.P. Singh, Sh. V.P Sharma 2% 41% 0% 41%
Village, Najafgarh, Delhi- H CE(DR)PR-IH EE(C)DR-X11
49
172 | 256 Ranhaula Vihar, Nangloi, | Vikaspuri work in progress 15 13 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 36% 0% 36%
New Dehli-41 CE(DR)PR-III EE(C)DR-XII
173 | 482 Satyam Vibar Ph-II, Near | Vikaspuri work in progress 74 60 23-Nov 24-Mar Sh. R.P. Singh, Sh. V.P Sharma 0.00% 86.50% 0% 86.50%
Baprola Village, Nangloi, CE(DR)PR-III EE(C)DR-XII
Najafgarh Road, Delhi-43
174 | 120- Gram Baprola Najafgarh | Vikaspuri | work in progress 0 0 23-Sep 24-Sep Sh. R.P. Singh, Sh. V.P Sharma Under Under 0% Under
(ELD) New Delhi 43 CE(DR)PR-III EE(C)DR-XII Execution Execution Execution
Stage Stage Stage
175 | 559 Baprola Vihar, Nangloi, Vikaspuri | work in progress 82 67 23-Dec 24-Jun Sh. R.P. Singh, Sh. V.P Sharma 0% 91% 0% 91%
Delhi CE(DR)PR-III EE(C)DR-X1I
176 | 586 Jai Vihar, Nangloi Road, Vikaspuri work in progress 45 37 23-Nov 24-Mar Sh. R.P. Singh, Sh. V.P Sharma 0.00% 60.00% 0% 60.00%
Najafgarh, new Delhi CE(DR)PR-III EE(C)DR-XI1
177 | 635 Brahm Puri Colony, Ph-1,]| Vikaspuri | work in progress 0 0 23-Oct 24-Jun Sh. R.P. Singh, Sh. V.P Sharma 2% 2% 0% 2%
Ranhaoula Extn., CE(DR)PR-1II EE(C)DR-XII
Nangloi, Najafgarh, Road
178 | 763 Chanchal Park Part [ & IT | Vikaspuri work in progress 65 53 23-Sep 23-Dec Sh. R.P. Singh, Sh. V.P Sharma 0% 899, 0% 89%
Nangloi Delhi-41 CE(DR)PR-1II EE(C)DR-XI1
179 | 1018 Jai Vihar Extn Baprola Vikaspuri | work in progress 6 5 23-Dec 24-Jun Sh. R.P. Singh, Sh. V.P Sharma 1% 32% 0% 32%
Village,Delhi CE(DR)PR-III EE(C)DR-XII
180 | 1055 Nangli Vihar Vikaspuri - | work in progress 45 37 23-Dec 24-Jun Sh. R.P. Singh, Sh. V.P Sharma 1% 66% 0% 66%
Extn.Bapraula,Delhi CE(DR)PR-1II EE(C)DR-XII
181 | 1065 Harphool Vihar Bapraula | Vikaspuri | work in progress 10 8 23-Dec 24-Mar Sh. R.P. Singh, Sh. V.P Sharma 1.00% 41.00% 0% 41.00%
Nangloi Delhi-43 CE(DR)PR-III EE(C)DR-XII
182 | 1452 Meera Enclave, Ranhola Vikaspuri work in progress 20 16 23-May 23-Dec Sh.R.P. Singh, Sh. V.P Sharma 5% 59% 0% 59%
Village, New Delhi-41 CE(DR)PR-III EE(C)DR-XI1
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

SNo |Reg No {Part |UC Name Assembly Present Status Physical | Fi ial Timeline for Revised Timeli Nodal Officer Name of EEand [ATR Cumulative JATR Cumulative
. Constituency |{ Not Feasible/ Progress  |Progress (%) |Trapping (Chief Engineer) Division {Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - |Progress during [25,11.2023 - %]
As on 20.01.2023 during the o) the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
198 | 1003 Shiv Vihar West Ranhola | Vikaspuri | work will start soo 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 559, 0% 559
Road Vikas Nagar Delhi- CE(DR)PR-III EE(C)DR-XII )
59
199 | 1020 Gupta Enclave Ranhola Vikaspuri work in progress 50 49 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 80% 0% 80%
road Vikas Nagar New - CE(DR)PR-III EE(C)DR-XII
Delhi-59
200 | 1080 Sai Enclave G-1II, Pt-11I Vikaspuri | work will start soon 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma Under Under Under Under
Mohan Garden Delhi-59 CE(DR)PR-III EE(C)DR-XII Execution | Execution |Execution Stage| Execution
Stage Stage Stage
201 | 1103 | A |Vikas Kunj Sainik Vihar | Vikaspuri |work will be started 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 6% 0% 6%
Mohan garden,Delhi soon CE(DR)PR-IIT EE(C)DR-XII
202 | 1103 | B [Vikas Kunj Sainik Vihar | Vikaspuri |work will be started 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 63% 0% 63%
Mohan garden,Delhi soon CE(DR)PR-III EE(C)DR-XII
203 | 1164 Tyagi Enclave Mohan Vikaspuri | work in progress 71 69 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 89% 0% 89%,
garden Delhi-59 CE(DR)PR-III EE(C)DR-XII
204 | 1165 Panchsheel Enclave Vikas| Vikaspuri | work in progress 54 53 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 78% 0% 78%
Nagar,Hastsal, Uttam CE(DR)PR-III EE(C)DR-XII
Nagar, Delhi
205 | 1169 Ganga Vihar G-3 Sai Vikaspuri work in progress 87 85 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 95%, 0% 959,
Enclave, Mohan Garden CE(DR)PR-III EE(C)DR-XII
Dethi-59
206 | 1212 Vikas Nagar Ph.1I Ph-III Vikaspuri work in progress 75 73 23-Jun 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 98% 0% 98%
Extn.Uttam Nagar ,Delhi CE(DR)PR-III EE(C)DR-XII
207 | 1215 Vikas Nagar Hastsal Vikaspuri | work in progress 82 80 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 91% 0% 91%
Village S- Block , Uttam CE(DR)PR-III EE(C)DR-XII
Nagar
208 | 1224 Sai Enclave G-1,G-2 Vikaspuri | work in progress 57 56 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 82%, 0% 82%
Block Mohan Garden CE(DR)PR-III EE(C)DR-XII
Uttam nagar
209 | 1226 Shiv Enclave F& G Block | Vikaspuri | work in progress 67 65 23-Jun 24-Sep Sh. RP. Singh, Sh. V.P Sharma 0% 97% 0% 97%
Green Avenue Bhism CE(DR)PR-II EE(C)YDR-XII
Enclave Shiv Vihar Delhi-
59
210 | 1234 Vikas Nagar. Marbal Vikaspuri | work in progress 64 63 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0% 849, 0% 84%
Block Raj Hans vihar, CE(DR)PR-III EE(C)DR-XII
Vikas Vihar, Uttam Nagar
211 | 1363 Hastsal Extn. Vikas Nagar | Vikaspuri |work will start soon 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma Under Under Under Under
Uttam Nagar Delhi-59 CE(DR)PR-1II EE(C)DR-XII Execution Execution |Execution Stage| Execution
Stage Stage Stage
212 | 1364 Vikas Nagar.R- Block & | Vikaspuri | work in progress 77 75 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma 0 90.5 0 90.5
R Extn, Hastsal, Dethi-59 CE(DR)PR-III EE(C)DR-XII
213 | 1364 | A [Vikas Nagar,R- Block & Vikaspuri |work wili start soon 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. V.P Sharma Under Under Under Under
R Extn, Hastsal, Delhi-59 CE(DR)PR-]I EE(C)DR-XII Execution Execution |Execution Stage| Execution
Stage Stage Stage
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

S.No |Reg Ne {Part |UC Name Assembly Present Status Physical  |Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumulative jATR Cumulative
- Ci i y | Not Feasible/ Progress  |Progress (%) |Trapping (Chief Engineer) Division [Physical Progress upts | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - |Progress during [25.11.2023 - %]
As on 20.01.2023 during the %} the period of
20,01.2023 period of 11.11,2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %}
2211 621 B |Jawahar Park,Khanpur, Ambedkar | The work has been 0 0 23-Dec 24-Dec Sh. R.P. Singh, R.K.Tyagi. 0% File has been 0% File has been
Deoli Road, A, B,C,D & Nagar rescind recently. CE(DR)PR-1II EE(C)DR-VIII sent for sent for
E Block, New Delhi This will be shifted financial financial
—._uw __.wﬁ Om. OO~OS< concurrence concurrence.
under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and
under the process of]
approval.
2221 681 Duggal Colony, Khanpur | Ambedkar | The work has been 0 0 23-Dec 24-Dec Sh. R.P. Singh, R.K.Tyagi, 0% File has been 0% File has been
Extn. Part-1I, New Delhi- Nagar rescind recently. CE(DR)PR-1II EE(C)DR-VIII sent for sent for
62 This will be shifted financial financial
ﬁ_..—m :mﬂ Om, 00_03% concurrence. concurrence.
under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and
under the process of]
approval.
223 | 914 Duggal Housing Complex| Ambedkar | The work has been 0 0 23-Dec 24-Dec Sh. R.P. Singh, RK Tyagi, 0% File has been 0% File has been
School Road Khanpur Nagar rescind recently. CE(DR)PR-I1I EE(C)DR-VII sent for sent for
New Delhi-62 This will be shifted financial financial
HTQ ?VH O»; OC~OD% concurrence. concurrence.

under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and
under the process of]
approval.
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364

List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No |Reg No [Part |UC Name JAssembly Present Status Physical | Fi ial Timeline for Revised Tk Nodal Officer Nameof EE and JATR . |Cumulative |ATR Cumulative
Constituency {( Not Feasible/ Progress  |{Progress (o) [Trapping (Chief Engincer) Division [Physical Progress upto | [Physical Progress upto
N Feasible) (%) As on ) Progress 10.11.2023 - |Progress during {25.11.2023 - %]
Ason 20.01.2023 during the %] the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
] 10.11.2023 %]}
227 | 877 Tigri Extn Ph-1I New Devli The work has been 0 0 23-Dec 24-Dec Sh. R.P. Singh, R.K.Tyagi, 0% File has been 0% File has been .
Dethi-62 rescind recently. CE(DR)PR-II EE(C)DR-VIII sent for sent for
This will be shifted financial financial
2,—0 :.mﬂ OWOOAOSQ concurrence. concurrence.
under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and
under the process of]
approval.
2281 999 A |Tigri Extn Ambedkar Devli The work has been 0 0 23-Dec 24-Dec Sh. RP. Singh, R.K.Tyagi, 0% File has been 0% File has been
Nagar Sect-I New Delhi- rescind recently. CE(DR)PR-III EE(C)DR-VIII sent for sent for
62 This will be shifted financial financial
ﬁ_am :wﬂ Om,OO_OS< concurrence. concurrence.
under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and
under the process of]
approval.
229 | 621 A |Jawahar Park Khanpur, Ambedkar | The work has been 0 0 23-Dec 24-Dec Sh. R.P. Singh. R.K.Tyagi, 0% File has been 0% File has been
Deoli Road, A, B,C,D & Nagar rescind recently. CE(DR)PR-III EE(C)DR-VIII sent for sent for
E Block, New Delhi This will be shifted financial financial
ﬂ.—ﬂ :w» O%OOHOB% concurrence. concurrence.
under Estimate
stage. The Estimate
for the balance part
of this colony has
been prepared and ,
under the process of]
approval.
230 | 145 Pratap Vihar Part-I, KIRARI work in progress 76 33 23-Mar 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma [1} 87 0 87
Nangloi, Delhi-41 CE(DR)PR-III EE(PR)SR-I
231 | 220 Vidyapati Nagar, KIRARI work in progress 69 30.29 23-Jun 24-Mar Sh. R.P. Singh, Sh. N. K. Sharma 0 86 0 86
Mubarakpur, Delhi-81 CE(DR)PR-III EE(PR)SR-I
2324 19 Hari Enclave, Part-II, Kirari work in progress 38 16.68 23-Sep 24-Mar Sh. R.P. Singh, Sh. N. K. Sharma 0 70 0 0
Kirari Suleman Nagar CE(DR)PR-III EE(PR)SR-I
233 | 79 Pratap Vihar, Part-II, KIRARI work in progress 69 30 23-Sep 24-Mar Sh. RP. Singh, Sh. N. K. Sharma 0 90 0 90
Kirari Suleman Nagar, CE(DR)PR-III EE(PR)SR-I
New Detlhi-41]
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SNo |{Reg No {Part |UC Name [Assembly Present Status Physical  |Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumulative - |ATR Cumulative
‘Constit vy {( Not Feasibl Progress  |Progress (%) |Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - {Progress during [25.11.2023 - %)
As on 20.01.2023 during the %l the period of
20.01.2023 | {period of 11.11.2023-
26,10.2023- 25.11.2023 %)
10.11.2023 %)

251 300 Sheesh Mahal Enclave, KIRARI |work will be started 0 0 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 8 0 8
Prem Nagar-3, Nangloi, soon CE(DR)PR-III EE(PR)SR-I
Delhi-41

252 | 301 Chandan Park, Prem KIRARI work will be started 0 0 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 1 0 1
Nagar-3, Nangloi, Delhi- soon CE(DR)PR-III EE(PR)SR-1
41

253 | 333 Adarsh Laxmi Vihar, KIRAR!I |work will be started 0 0 23-Dec 24-Jun Sh.R.P. Singh, Sh. N. K. Sharma 0 1 0 1
Prem Nagar-3, Kirari, soon CE(DR)PR-1II EE(PR)SR-I
Delhi 86.

254 | 423 Vikash Enclave, A-Block, | KIRARI work in progress 44 19.32 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 69 0 69
Agar Nagar, Prem Nagar CE(DR)PR-1I1 EE(PR)SR-1

255 | 497 Prem Nagar-3 Part-11, KIRARI work in progress 60 2634 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 80 0 80
Shani Bazar Road, Kirari CE(DR)PR-III EE(PR)SR-]
Suleman Nagar, Nangloi,
Delhi

256 | 510 Kishan Vihar, Roop KIRARI |work will be started 0 0 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 80 0 80
Vihar, Delhi-43 s00n CE(DR)PR-III EE(PR)SR-I

257 | 616 Agar Nagar, Prem Nagar- [ KIRARI work in progress 28 12.29 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 7 57 0 57
3, Nangloi, Delhi-41 CE(DR)PR-III EE(PR)SR-I

258 | 620 Agar Nagar, D-Block, KIRARI {work will be started 0 0 23-Dec 24-Jun Sh. R.P. Singh, Sh. N. K. Sharma 0 7 0 7
Prem Nagar-3, Nangloi soon CE(DR)PR-1II EE(PR)SR-1

259 | 626 Vikash Enclave, Agra KIRARI |work will be started 0 0 23-Dec 24-Mar Sh. R.P. Singh, Sh. N. K. Sharma 0 72 0 72
Nagar, B-Block, Nangloi, soon CE(DR)PR-III EE(PR)SR-I
Prem Nagar-3

260 | 667 Prem Nagar-ILABCD KIRARI work in progress 73 32.05 23-Dec 24-Jun Sh. RP. Singh, Sh. N. K. Sharma 0 78 0 78
Block, Nangloi, Delhi-41 CE(DR)PR-III EE(PR)SR-I

261 672 Gourav Nagar-2 (Prem KIRAR] | work in progress 9 3.95 23-Dec 24-Mar Sh. R.P. Singh, Sh. N. K. Sharma 10 60 0 60
Nagar) -3, Sultan Puri, CE(DR)PR-II EE(PR)SR-I
Kanjhawala, Delhi-4!

262 | 692 Gouri Shankar Enclave, KIRARI |work will be started 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. N. K. Sharma 5 55 0 55
Prem Nagar-III, Nangloi, soon CE(DR)PR-11I EE(PR)SR-I
Delhi-41

263 | 723 Dhruv Enclave, Rohini. KIRARI |work will be started 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. N. K. Sharma 0 1 0 1
Sec-22, Nithari New soon CE(DR)PR-11I EE(PR)SR-I
Delhi

264 | 741 Laxmi Nagar, Prem Nagar{ KIRARI |work will be started 0 0 23-Dec 24-Sep Sh. R.P. Singh, Sh. N. K. Sharma 5 35 0 35
1l D1-Block, Kanjhawala, soon CE(DR)PR-III EE(PR)SR-L
Delhi-41

265 | 183 Guru Yogi Raj Puran Jain | Mundka work in progress 0.24 02 23-Dec 24-Sep Sh. R.P. Singh, Sh. N. K. Sharma 6 62 0 62
& Aggarwal Colony, CE(DR)PR-III EE(PR)SR-I :
Ranikhera

266 | 439 Bhagya Vihar, Jain Mundka work in progress 0.42 0.38 23-Dec 24-Sep Sh. R.P. Singh, Sh. N. K. Sharma 0 70 0 70
Colony Rani Khera, Delhi CE(DR)PR-III EE(PR)SR-I
81

20
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure -1

SNo |Reg No {Part JUC Name Assembly Present Status Physical  |Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumalative [ATR Cumulative
Ci i ( Not Feasibl Progress |Progress (%) |[Trapping (Chief Enginecer) Division {Physical Progress upto |[Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - | Progress during |25.11.2023 - %]
As on 20.01.2023 during the Y%} the period of
20.01.2023 period of 11.11,2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %}
284 | 201 Swarn Park Extn -1, MUNDKA |work will be started 0 0 23-Jun 23-Dec Sh. R.P. Singh, Sh. N. K. Sharma 0 1 0 1
Mundka, Delhi-41 soon CE(DR)PR-II EE(PR)SR-1
285 | 404 Swarn Park & Swarn Park| Mundka {work will be started 0 0 23-Jun 23-Dec Sh. R.P. Singh, Sh. N. K. Sharma 0 1 0 1
Extn,, Part 1&2 soon CE(DR)PR-HII EE(PR)SR-1
286 6 Sangam Vihar, A-Block, Devli work in progress | 26.63 23.54 23-Sep 23-Dec Sh. R.P. Singh. Sh. Satyender 0.2 95,2 0 95.2
New Delhi-62 CE(DR)PR-III Dabas EE(C)DR-
XV
287 | 706 Sangam Vihar, B-I. Block, Devli work in progress 39.34 31.26 23-Sep 23-Dec Sh. R.P. Singh, Sh. Satyender 0.2 $6.4 0 86.4
Sangam Vihar, New Delhi CE(DR)PR-III Dabas EE(C)DR-
62 XV
288 | 921 Sangam Vihar A- Block Devli work in progress 40 31.78 23-Sep 23-Dec Sh. R.P. Singh, Sh. Satyender 0 91.6 0 91.6
New Delhi-62 CE(DR)PR-IIl Dabas EE(C)DR-
XV
289 | 1256 Sangam Vihar F-2 Block Sangam work in progress 21.28 16.9 23-Sep 23-Dec Sh. R.P. Singh, Sh. Satyender 1 95 0 95
Hamdard Near Batra Vihar CE(DR)PR-III Dabas EE(C)DR-
Hospital, M.B.Road. XV
Delhi.
290 | 1155 Dabar Enclave (S R Block| NAJAFGAR| Work in progress 36.22 15.49 23-Dec 23-Dec Sh. R.P. Singh, Sh. Satyender 0 80 0 80
A) Rawta Mode Jafar pur H CE(DR)PR-III Dabas EE(C)DR-
Najafgarh Delhi XV
291 | 1158 Durga Enclave Jafarpur  |NAJAFGAR| Work in progress | 24.23 10.36 23-Dec 23-Dec Sh. R.P. Singh, Sh. Satyender 0 75 0 75
Kalan NajafGarh Delhi- H CE(DR)PR-III Dabas EE(C)DR-
73 XV
292 | 1159 Jafarpur Extn.Jafarpur NAJAFGAR| Work in progress 70.5 30.15 23-Dec 23-Dec Sh. R.P. Singh, Sh. Satyender 0 90 0 90
kalan NajafGarh H CE(DR)PR-III Dabas EE(C)DR-
XV
293 | 85- Sai Lal Bagh Housing NAJAFGAR| Work in progress 258 11.03 23-Dec 23-Dec Sh. R.P. Singh, Sh. Satyender 0 90 0 90
(ELD) Complex, Village H CE(DR)PR-III Dabas EE(C)DR-
Jaffarpur Kalan, New XV
Delhi 73
204 941 Baba Garib Das Colony Matiala Work in progress 0 0 23-Dec 23-Dec Sh. R.P. Singh, Satyender Dabas [1} 1 0 1
Khera Dabar Najafgarh CE(DR)PR-II EE(C)Dr-XV
Delhi-73
2951 942 Shiv Vihar Khera Dabar |NAJAFGAR| Work in progress 0 0 23-Dec 23-Dec Sh. R.P. Singh, Satyender Dabas 0 1 0 1
Najafgarh New Delhi-73 H CE(DR)PR-1II EE(C)Dr-XV
296 | 1026 Khera Dabar Extn.Colony | Matiala Work in progress 0 0 23-Dec 23-Dec Sh. R.P. Singh, Satyender Dabas 0 97 0 97
North West Najafgarh CE(DR)PR-III EE(C)Dr-XV
Delhi-73
Unauthorized colonies where sewerage network to be laid alongwith DSTPs
2971 59 Pir Baba Basti, Vill. Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  |Sh. AM Land has | Land has | Land has Land has
Jaitpur, Badarpur, New be alloted by DDA Chief Engr (Dr)-1 SHARMA, ‘ been been | been handed |been handed
Delhi-44 EE(CIDR-VL handed handed |over by DDA| over by
over by over by DDA
DDA DDA
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SNo |RegNo |Part |UC Name Assembly Present Status Physical  |Fi ial Timeline for Revised Timeli Nodal Officer Name of EEand [ATR Cumulative |ATR Cumulative
C { Not Feasible/ Progress  [Progress (%) |Trapoing (Chief Engineer) Division [Physical Progress upto | [Physical Progress upte
Feasible) (%) Ason Progress 10.11.2023 - {Progress during |25.11.2023 - %]
As on 20.01.2023 during the Y} the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %)
10.11.2023 %)
307 | 174 Mithapur Extn., A-Block, | Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh.AM Land has | Land has Land has Land has
Wm&ma:ﬁz ew Delhi-44 be alloted U% DDA Chief Engr (Dr)-1 SHARMA, ) been been been handed |been handed
EE(C)DR-VI handed | handed |over by DDA| over by
over by over by DDA
DDA DDA
308 | 184 Arpan Vihar, J-Block, Badarpur [Land for DSTP is to Sh. Vikram Singh, Pr. {Sh. AM Land has | Land has | Land has Land has
Jaitpur Extn. Part-1, be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
Badarpur, New Delhi EE(CDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
309 | 185 Ekta Vihar (Block A, B & | Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. {Sh. AM Land has | Land has | Land has Land has
C) Jaitpur, Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
310 | 186 Shakti Vihar Block A, Badarpur {Land for DSTP is to Sh. Vikram Singh, Pr. {Sh. AM Land has | Land has | Land has Land has
Molar Band Extn., be alloted by DDA Chief Engr (Dr)-I SHARMA, been been been handed {been handed
Badarpur EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
311 | 216 Saurabh Vihar, O-Block, | Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh.AM Land has | Land has | Land has Land has
Hari mem_‘ Extn.-1I, be alloted @% DDA Chief Engr (Dr)-1 SHARMA, been been been handed |been handed
Badarpur EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
3121 225 Hari Nagar Extn., F- Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has Land has Land has
Block, Part-IT, Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, , been been been handed |been handed
EE(C)DR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
313 | 234 Jaitpur Extn., K-Block, Badarpur {Land for DSTP is to Sh. Vikram Singh, Pr. |Sh.AM Land has | Land has | Land has Land has
Badarpur, New Delhi be alloted by DDA Chief Engr (Dr)-1 SHARMA, ) been been | been handed |been handed
EE(CIDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
314 | 240 Lakhpat Colony, Part-I1, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has Land has Land has
Mithapur Extn. New be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
Delhi EE(C)DR-VI handed handed |over by DDA} over by
over by over by DDA
DDA DDA
315 273 Sai Nagar, Mithapur, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
Extn. mm&m—\_u:ﬁ New be alloted —..2 DDA Chief Engr (Dr)-1 SHARMA. been been been handed {been handed
Delhi EE(CIPR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA




371

14

yada vyaa
vada AQ JoA0 £q J0A0
AQ 19A0  |yAA Aq 1oa0|  papuey papuey Ao
papuBy U33q} papuey uaaq uooq u29q ' ,/..EM?‘:W 1-(1q) 18U Jo1yD V(U Aq PAO|[E 3q pp-1g2Q Map] mdizped
sey pue] Sey pue’] sey pue | sey puer] WV us| I YSulS WeniA ys 0181 J1S( 1oy pue]| indiepeg | “MdeyOdN JBUIA BYEYS 00t | vT€
vada vada
vada Ag I9A0 Kq 1040
£q 1980 [vQaQ Aq Ao| papuey papuey IAa(o)a
papuey U] papuel] Udaaq u32q 139q ’ “VINUVHS 1-1q) 18ug P1yd V(I Aq patof|e 2q ndrepeyq “mdief T-q
sey pue] Ssey pue| sey pue | seypue| wvus| 1d ‘ysuis wenyiA ys 018t J18(] Jo] pue]| indiepeg Yooig “uINg JefeN HeH| 6LE | €T€
vad vada
vad AQ 1oA0 £q 1n0
£q I19A0 YA Aq 10A0|  papuey papuey AT
papuey UddQ| papuey uaaq ua2q U33q ! “VINYVHS 1-(1q) 18ug JoryD v(d Aq pAo[[e 2q indrepeg
sey pue] Sey pue| sey pue] Sey pue] wvys| id ‘Ydurs weIyIA ys 0181 41.8( 10} pueT] drepeg “|-ued uixg mdier 89¢ | TCE
yad vada
vada Aq IaA0 £q 1950
Aq 19A0 Aq 1aA0 ue ®
q IoA VAd Aq I2A0;  papuey papuey AN )
papuey ud3q | papuey u33q ua2q u22q VIMVHS (1) 18us] Joryd vdd £q paio[e 2q
sey pue] sey pue] sey pue | sey pue] Wy us| 14 ‘ydurs wenyip ys 081 418 1oy pue]| Indrepeq |indrepeq “yIed UBYSEpPNS L€ | 12€
vad vad
vada £q 10A0 £q 19A0
A£q I10A0  {yd Aq Ioao| papuey papuey AAOET +8-141Qg
papuery Ud3q} papuey uadq uadq u22q ’ VINUVHS 1-(1q) 18u JoryD vad Aq pa1ojie 2q MON ‘tIBINg] BIZBIN OO
sey pue’] Sey pue’] Se pue] | Sey pue] WV uS| I ‘ySuls wenjiA ys 0151 418 of pueTj Indrepeg (179D aaepug uBypRld) V| L0E | 0T€
yada yaa
vad Aq IoA0 £q 1040
Aq IaA0 vAad Aq 1aao| popuey papuey IA-MAO)E Y[R MIN
papuey uddq | papuey usdq [ uvaq u23q NV ANVHS F(q) 18us Jory) vad £q paioy[e aq ‘mdiepeg ‘g-ued ‘g/d-ON
sey pue| sey pue] sey pue Sel pue] Wy us| Id y8uls wenyiA ys 0} s1 41S( 10} pue’] indiepeg Yo01d WXy pueg IBJON S0E | 6I€
yaa vada
vaa Kq Iaa0 £q 1270
AqQ I19A0 |V Aq Joao|  papuey papuey P —
pOpUBY U3dq| pIpUBY U2dq |  Uddq u22q VINUVHS (1) 18us JoryD vad £q paoje 2q ypp maN Indrepeg
sey pue| sey pue| sey pue] | sey pueT| NV uS| Id ‘USuIS wemip ys 01 st J1.8( 1oy pue]| Indrepegq “yoog -3 “uixg mdyef y0E | 81¢
yada vad
vada £q IaA0 £q I2A0
Aq A0 |V Aq 19A0|  papuey papuey IA-Na(oEa g
papuey Uddq| papuey uadq ua2q ud2q ) VINUYHS 1-(1@) 18usg Jory) vdd Aq pawoje 2q o “Indiepeq ‘(pung
sey pue’] Sey pue] | Sey puet | sey puer] WV us| Id YBUIS WRIIA "4S 0181 41SQ Joj puey| Indmpeg | IB[OjN 1BAU) JBYIA UESRD) v87 | L1€
yaa vad
vada Aq IoAO Aq 19A0
AQ19A0 |y Aq J9A0[ papuey popuey AN g
papuey Udq| papuey uaaq uddq u22q ’ ,{—AMrA«Im -ua) bmﬁm JouD vad ,AQ pajo([B 9q MIN ,._SQ‘_.mvﬁm ‘mxg
sey pue ] | SBYpuBT | Seypue] | Seypue] WV US| id YSuls WeiyIA us 03 St 41.5(1 10y puef| Indiepeg andeyu “reyia B sLe | 91¢
[% €T0T'T1°01
[ €20z 11°ST ~€T0T°01°97]
~€20T 11 TY Jo poyxad £202°70°07
3o powiad a3 f% a1} Surmp €70T°10°9T uo sy '
[% - £207°11°S7| Sunnp ssafBosg| - €ToTII0OL ssaadorg uo £y (%) (orqiseay
o3dn ssasBoug fensAygli o3dn ssaudoagq [edrsfi gl UOISIAKE {aamSuy jg)) Surddexy| (o) ssasBorg| ssauBo.d APISEAT 0N ) 1 D ) oo
aAnBnmn) ULV} 2Apemmngy WELV] pue g Jo dweN J32PO [EPON | SSMPIIL], PISIARY JOJ QUTRUILY, Eruenry|  pasAyg STFESE JUISAIY Ajquaassy sweN D! Meg| oN 39Y| OTF

| - eanxauly wWa)s

Ag oBelamag Buipinoid 1oy saurjawi) pasodoid sniels ulim Buole grg Aq prej aq o1 Sl wa)sAg abelomag alsym sa1uo0j0) pazuoyineun 69/ Jo st

R




372

List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No |Reg No |Part |UC Name Assembly Present Status Physical | Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumulative {ATR Cumulative
Constit ( Not Feasible/ Progress |Progress (%) [Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25.11.2023 - %]
As on 20.01.2023 during the %) the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11,2023 %]
10.11.2023 %]
325 414 Shiv Puri Mithapur Extn.. | Badarpur |Land for DSTF is to Sh. Vikram Singh, Pr.  (Sh. AM Land has | Land has Land.has Land has
Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
326 | 436 | A [Harsh Vihar Hari Nagar, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  [Sh. AM Land has | Land has | Land has Land has
Part-3, Badarpur be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
3271 436 B |Harsh Vihar Hari Nagar, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
Part-3, wmamﬁ_u:n be alloted _u%. DDA Ormmmmzma AUD.M SHARMA, been been been handed |been handed
EE(CIDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
328 | 462 Budh Vihar(Tajpur Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
Pahari) Badarpur,Delhi be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
EE(CYDR-V handed handed |over by DDA| over by
over by over by DDA
DDA DDA
329 | 506 Jaitpur Vistar Part-1, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
Block EF G H be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed |over by DDA| overby
over by over by DDA
DDA DDA
330 | 516 Jaitpur Extn,A-Block, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  |Sh. AM Land has | Land has | Land has Land has
Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed {over by DDA| over by
over by over by DDA
DDA DDA
331 524 Tajpur Pahari, Badarpur, | Badarpur iLand for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
New Delhi-44 be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
332 544 Hari Nagar Extn, Jaitpur Badarpur {Land for DSTP is to Sh. Vikramn Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
Road, Wm&mqv:—ﬂ Delhi be alloted _u% DDA Chief mﬂmﬂ AUJ.H SHARMA. been been been handed |been handed
EE(C)DR-VI handed handed Jover by DDA| over by
over by over by DDA
DDA DDA
333 | 582 Jaitpur Extn, Part-1, Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  [Sh. AM Land has | Land has Land has Land has
Block-1, Delhi be alloted by DDA Chief Engr (Dr)-] SHARMA, been been | been handed [been handed
EBCODR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

SNo {RegNo [Part JUC Name  Assembly Present Status Physical | Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumulative |ATR Cumnlative
Constituency |{ Not Feasible/ Progress  [Progress (%) |Trapping (Chief Engineer) Division [Physical Progress uptoe {[Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - | Progress during |25.11.2023 - %]
Ason 20.01.2023 during the %] the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
343 | 742 Hari Nagar Extn.,Block- Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has Land has . [ Land has
D, Jaitpur, Badarpur, New be alloted by DDA Chief Engr (Dr)-I m‘:>w~<_>v been been | been handed |been handed
Delhi EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
344 1 803 Hari Nagar Extn. N_ Badarpur {Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
Block Jaitpur Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been been handed [been handed
New Delhi EE(C)DR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
345 | 805 Hari Nagar colony Pt-Il D-| Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  [Sh. AM Land has | Land has | Land has Land has
Block Badarpur New be alloted by DDA Chief Engr (Dr)-1 Z.;E,\E ) been been | been handed |been handed
Delhi EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
346 | 820 Molar Band Extn.E-] Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh.AM Land has | Land has | Land has Land has
Block Badarpur,Delhi be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
EE(CIDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
347 | 831 Molar Band Extn.Block Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
ABC D ( Gali No.1-25) be alloted U< DDA Chief Engr (Dr)-1 SHARMA., been been been handed |been handed
Badarpur,Delhi EE(CDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
348 | 841 Hari Nagar Part-11 E- Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
Block, Badarpur,New be alloted by DDA Chief Engr (Dr)-I SHARMA. been been been handed |been handed
Delhi EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
349 | 847 Mithapur Extn.Part-111 Badarpur [Land for DSTP is to Sh. Vikram Singh, Pr. |Sh.AM Land has | Land has | Land has Land has
New Delhi-44 be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
EE(CIDR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
350 | 855 Hari Nagar Extn. M- Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has |- Land has
Block, Saurabh Vihar be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed [been handed
Badarpur, New Delhi EE(CDR-VI handed | handed |overby DDA| over by
over by over by DDA
DDA DDA
351 | 890 Jaitpur Extn.Part-I Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [{Sh. AM Land has | Land has | Land has Land has
Badarpur, New Delhi-44 be alloted by DDA Chief Engr (Dr)-1 SHARMA. ) been been | been handed |been handed
EE(CIDR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No [RegNo {Part {UC Name Assembly Present Status Physical  |Financial Timeline for Revised Timelines |Nodal Officer Name of EEand |ATR Cumulative |ATR Cumulative
Constituency [( Not Feasible/ Progress |Progress (%) |Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - |Progress during |25,11.2023 - %]
As on 20.01.2023 during the Y} the period of
20,01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %)
361 | 1129 Hari Nagar A B Block Badarpur [Land for DSTP is to Sh. Vikram Singh, Pr. |Sh.AM Land has | Land has | Land has Land has
Extn.Pt-11 mmn_m_ﬁzﬂ—ug_i be alloted by DDA Chief msmq (Dr)-1 SHARMA, been been been handed |been handed
EE(CDR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
362 | 1133 Molar Band Extn. G Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr.  [Sh. AM Land has | Land has Land has Land has
Block Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
363 | 1162 | A |Molar Band Extn. Block Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has Land has Land has
E-111 Badarpur be alloted by DDA Chief Engr (Dr)-1 SHARMA. been been | been handed |been handed
EE(C)DR-VI handed | handed |over by DDA| over by
over by over by DDA
DDA DDA
364 | 1162 | B |Molar Band Extn. Block Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
E-II1 Wmama_uc_‘ be alloted U% DDA Chief m:ma (Dr)-1 mTJH.PmCS}u been been been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
365 | 1211 Molarband Extn Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh.AM Land has | Land has | Land has Land has
E1,E2.E3 Block, be alloted Uw. DDA Chief Engr (Dr)-1 SHARMA, been been been handed |been handed
Badarpur New Delhi EE(C)DR-VI handed | handed |overby DDA| over by
over by over by DDA
DDA DDA
366 | 1213 Hari Nagar Extn. C Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
BlockPart 2 Badarpur, be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
Dethi EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
367 | 1243 H-Block, Hari Nagar Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh. AM Land has | Land has | Land has Land has
Extn, Jaitpur Road be alloted by DDA Chief Engr (Dr)-1 SHARMA. been been | been handed {been handed
Badarpur New Delhi 44 EE(C)DR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
368 | 1267 | A |Sourabh Vihar K- Block Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh.AM Land has | Land has Land has Land has
Hari Nagar Jait Pur be alloted by DDA Chief Engr (Dr)-I SHARMA, been been | been handed |been handed
Badarpur,Delhi EE(CIDR-VI handed handed [over by DDA| over by
over by over by DDA
DDA DDA
369 | 1267 | B |Sourabh Vihar K- Block Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. [Sh.AM Land has | Land has Land has Land has
Hari Nagar Jait Pur be alloted by DDA Chief Engr (Dr)-1 SHARMA. been been been handed |been handed
Badarpur,Delhi EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No |[RegNo |Part {UC Name Assembly Present Status Physical Fi ial Timeline for Revised Timeli Nodal Officer Name of EE and |[ATR Cumulative |ATR Cumulative
Constituency {{ Not Feasible/ Progress |Progress (%) |Trapping (Chief Engineer} Division {Physical Progress upto |[Physical .|Progress upto
Feasible) (%) As on Progress 10.11.2023 -  |Progress during ]25.11.2023 - %]
As on 20.01.2023 during the Yol the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
379 3- Badarpur Village, Delhi- Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
(ELD) 44 be alloted by DDA Chief Engr (Dr)-1 SHARMA, been been | been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
380 | 93- Molarband Village Badarpur |Land for DSTP is to Sh. Vikram Singh, Pr. |Sh. AM Land has | Land has | Land has Land has
(ELD) Badarpur New Delhi 44 be alloted by DDA Chief Engr (Dr)-1 SHARMA. been been been handed |been handed
EE(C)DR-VI handed handed |over by DDA| over by
over by over by DDA
DDA DDA
381 | 138 Mahipalpur Extn., K-II Bijwasan | Land allotment is 15 months after | Sh. Vikram Singh, Pr. |Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Block New Delhi-37 being persued with allotment of ~ |Chief Engr (Dr)-I EE(C)Dr-XIV to be tobe | bealloted | be alloted
DDA land alloted alloted
382 | 321 | A |Defence Enclave, Bijwasan | Land allotment is 15 months after |Sh. Vikram Singh, Pr. |Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Mahipalpur, Extn.-TI, being persued with allotment of  |Chief Engr (Dr)-I EE(C)Dr-XIV to be to be be alloted | be alloted
New Delhi-37 DDA land alloted alloted
383 [ 321 | B |Defence Enclave, Bijwasan | Land allotment is 15 months after [Sh. Vikram Singh, Pr. 1Sh.OP Sharma, | Land yet | Land yet | Land yet to | Land yet to
Mahipalpur, Extn.-1I, being persued with allotment of |Chief Engr (Dr)-{ EE(C)Dr-XIV to be tobe | bealloted | be alloted
New Delhi-37 DDA land alloted alloted
384 | 341 Mahipalpur Extn., L- Bijwasan Land allotment is 15 months after |Sh. Vikram Singh, Pr.  [Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Block. New Delhi being persued with allotment of |Chief Engr (Dr)-1 “E(C)Dr-XIV to be to be be alloted | be alloted
DDA land alloted alloted
385 | 500 Yawantika Colony Bijwasan | Land allotment is 15 months after |Sh. Vikram Singh, Pr. {Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Salapur, Khera, Bijwasan, being persued with allotment of |Chief Engr (Dr)-1 EE(ODr-XTV to be to be be alloted | be alloted
New Delhi-61 DDA land alloted | alloted
386 | 515 Mahipalpur K-Block, Bijwasan | Land allotment is 15 months after | Sh. Vikram Singh, Pr. |Sh.OP Sharma, | Land yet | Land yet | Land yet to | Land yet to
West Vasant Kunj, New being persued with allotment of  |Chief Engr (Dr)-1 EE(C)Dr-X1V to be to be be alloted | be alloted
Delhi DDA land alloted alloted
387 | 605 Mahipalpur Ext., K-1I Bijwasan | Land allotment is 15 months after [Sh. Vikram Singh, Pr. [Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Block, New Delhi-7 being persued with allotment of  |Chief Engr (Dr)-1 EE(C)Dr-XIV to be to be be alloted | be alloted
DDA land alloted alloted
388 | 1130 | A |Rangpuri Extn.A-Block Bijwasan | Land allotment is 15 months after [Sh. Vikram Singh, Pr. |Sh.OP Sharma, | Land yet | Land yet | Land yet to | Land yet to
Vasant Kunj Delhi-37 being persued with allotment of |Chief Engr (Dr)-I EE(C)Dr-XIV to be tobe | bealloted | be alloted
DDA land alloted | alloted
389 | 1130 | B |Rangpuri Extn.A-Block Bijwasan | Land allotment is 15 months after {Sh. Vikram Singh, Pr. |[Sh.OP Sharma, Land yet | Land yet { Land yet to | Land yet to
Vasant Kunj Delhi-37 being persued with allotment of |Chief Engr (Dr)-1 EL(C)Dr-XIV to be to be be alloted | be alloted
DDA land alloted | alloted
390 | 1131 Rangpuri Extn.B-Block Bijwasan | Land allotment is 15 months after |Sh. Vikram Singh, Pr.  [Sh.OP Sharma, Land yet | Land yet | Land yet to | Land yet to
Vasant Kunj Delhi-37 being persued with allotment of  |Chief Engr (Dr)-1 EE(C)Dr-XIV to be to be be alloted | be alloted
DDA land alloted | alloted
3911 1140 Mahipalpur Block A Bijwasan | Land allotment is 15 months after |Sh. Vikram Singh, Pr. [Sh.OP Sharma, Land yet | Land yet | Land yet to.| Land yet to
Extn..Delhi being persued with allotment of ~ |Chief Engr (Dr)-1 EE(C)Dr-XIV to be to be be alloted | be alloted
DDA land alloted | alloted
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No {RegNo {Part JUC Name {Assembly Present Status Physical |Fi ial ‘Timeline Tor Revised Timeli Nodal Officer Name of EE and [ATR Cumulative (ATR Cumulative
Constil { Not Feasible/ Progress [Progress (%) |Trapping {(Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |[25.11.2023 - %]
- Ason 20012023 during the %] the period of
20.01.2023 period of 11.11.2023-
126.10.2023- 25.11.2023 %]
10.11,2023 %]
406 | 2- Gadai Pur Extn., 26-A, Chhatarpur | In Estiamte stage Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
(ELD) Club Drive, Gadai Pur Chief Engr (Dr)-1 SHARMA,
Extn., Mehrauli, Gurgaon EE(C)DR-VI
Road, Gadai Pur, Delhi-
30
407 | 31- Silver OAK Enclave, Chhatarpur Estimate stage Sh. Vikram Singh, Pr. {Sh. AM 0 0 0 0
(ELD) Village Jonapur Gadai Chief Engr (Dr)-1 SHARMA.
Pur, Mandi Road, New EE(C)DR-VI
Dethi-47
408 | 68- Sanskritik Aur Vikas Chhatarpur Estimate stage Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
(ELD) Sanstha OSHO Drive Chief Engr (Dr)-I SHARMA.,
Gadaipur Extn. Of Village EE(C)DR-VI
Gadaipur Mehrauli New
Delhi
409 5 Bhawani Kunj behind Mehrauli Affluent colony Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
Sector D-1I, Vasant Kunj, NOC awaited form Chief Engr (Dr)-I SHARMA,
New Delhi-70 UD EE(C)DR-VI
410 | 1144 Shanti Kunj (Behind Mehrauli Affluent colony Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Deep Public School. NOC awaited form Chief Engr (Dr)-I SHARMA.
Vasant Kunj) Delhi-70 UD EE(C)DR-VI
411 | 103- Village Sultanpur New Mehrauli Estimate Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
(ELD) Delhi 30 Chief Engr (Dr)-1 SHARMA,
. EE(C)DR-VI
412 13- Harijan Basti(Poorvi Mehrauli Estimate Stage Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
(ELD) Chhatra) Rajokri Pahari, Chief Engr (Dr)-1 SHARMA,
Mehrauli Road, New EE(C)DR-VI
Delhi-38
413 419 Madanpur Khadar Extn., Okhla Land for SPS is to Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
New Delhi-44 be alloted by DDA Chief Engr (Dr)-I SHARMA,
EE(C)DR-VI
414 | 571 Aali Extn., Block A&B, Okhla Land for SPS is to Sh. Vikram Singh, Pr. {Sh. AM 0 0 0 0
Badarpur, Delhi be alloted by DDA Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
415 | 628 | A |Madanpur Khadar Extn.,, Okhla Land for SPS is to Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
Part-1, 2, 3, Badarpur, be alloted by DDA Chief Engr (Dr)-1 SHARMA,
New Delhi EE(C)DR-VI
416 | 628 | B |Madanpur Khadar Extn., Okhla Land for SPS is to Sh. Vikram Singh, Pr  [Sh. AM 0 0 0 0
Part-1, 2, 3 . Badarpur, be alloted by DDA Chief Engr (Dr)-1 SHARMA,
New Delhi EE(C)DR-VI
417 | 1128 Aali Vihar -(Block AB C Okhla Land for SPS is to Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
DEFG&H) be alloted by DDA Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
418 | 1181 Jagdamba Colony Aali Okhla Land for SPS is to Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Vihar Badarpur, Delhi be alloted by DDA Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI

34




381

Se
IX-IA(D)ad 11-1@) 18ug Jary ) 6€-1UI2( MON ‘BURMEBY
0 0 0 0 ‘pdeyy Y df Id ‘fempreyg 'S ys o3e1s arewnsy BUBA\RE] ‘Auoj0)) IeyIA BUYSLY| g oGSl | 8Tt
Ix-3a()as [1-(1Q) 18ug Joryd 6€-1Y[2 MaN ‘euemeg
0 0 0 0 ‘pdey Ydf 1d fempieyg 'S yS a3e1s a1pWINSH BURAMRY ‘Auojo)) reyip euysu| v | 9GS[ | LTF
IX-1A(D)d3 11-(1Q) 1Bug JoryD 6€-1[o( MON ‘BuBMBY
0 0 0 0 ‘pdeyy ydl Id Tempieyg 'S ys 95®1s QyerUnST rURMBY 1-4d "WIXH Auo[0)) IBMYST 98 | 9ty
Jiis < .
-XA(0)aH “reumy M) 18ug Ja1yD OF-1UI2( "BI2IRN "PROY
0 0 0 0 gswysy ys| I ‘fempieyg 'S ys VN o3m1s ajewnsy BIRIBN ruRME( ‘AU0[0) Wl 0S | szy
11
-IA(0)HH “rewmy] 11-1Q) 18ug Jryd 9¢-1y[a(] *PrOY [BUIRY]
0 0 0 0 yswsy ys| Id ‘fempreyq 'S ys YN a9e)s 1wpua], Leing "L "D uixg vuood 1jgueN S a4
1X-1a(0)aH 11-(1q) 18ug JoryD 6€-1UI3Q ‘HeMaIREH
0 0 0 0 ‘pdey ya| id fempreyg 'S ys age1s arewnsy BUBMEY -a3e[IA ‘Auojo)) ueliep sz | sTy
-1a()as 11-(1@) 13ug Jaryd ue[e3] 1qUIg[OH
0 0 0 0 ‘rewny ystysy| 14 ‘lempreyg 'S 4s VN ofers arewnsg BJaIRN AUo[0D) IR A InjUY 12 |ty
-ao)ad [1-(Q@) 18ud jaryD ue[ely IquejoHq
0 0 0 0 ‘reumy ysiysy| id ‘fempreyg 'S ‘ys VN a3es ajewnsy BlAIEN AUO[0D) IBYIA NYSBA 0z | 1zy
Auoj0d paz
Loyjngun
ue 0) anp | Auojod p3
Auojod p3 pavog jer zuoyineun
zioymeun | £uojod p ypRq jo ug 0)
ug 0} dZLIOYINEUN | Jweu JY) | Inp paeog
anp pavog ue 0) u1 HHudde | e P
[er Y3 Jo| anp paeog Y Jo dweu
sweudy ul| er ypPQ | 4q pue| jo ay ul
Kduade oy | o sweu oy | adysueay | LHuage ayy
£q puej jo | u1Kouage ul £q puej jo
J3gsueay ul | 3yy Aq pue| | AYNdYJI( | IFSURAL W
Lmyjiq | Jo 13gsueay '€ LHmoynq
*€TOT'E0°LE | W ANMIYLA | T0T°€0° 1€ |'€20T°€0° 1€
o ponssl | *€TOT'E0'IE | U0 panssi | uo panssi I Ot~y “elIeN
13pI0 uo pamssy | 1opiQ BP0 |ag(o)as rewny [I-0Q@) 1Bud Jaryo 1opI0g peqelESAUc[C) .
HI0AN | OPIQ HI0AY | HI0AN HI0M ysIgsy s ‘fempreqg 'S ys n{-4¢ preme Japup BIOIEN 1IPUBIN AIYS vLS | 0Ty
IA-9A{O)AS . . )
VINUVHS 1-(1@) 18ug Joryd Yada Aq pajoje aq PP MaN 1PEqY (a)
0 0 0 0 WV ys| 4d q3ulS wemiA ys 01 S1 §dS 10J pue BIYNO ‘papuaixg a5e[lIA 1BV -0¢ |61
% ezoT' 1101 .
[% €207 11'sT ~€T6T°0T°9C
-€20T T Jo poLrad £202°10°07
30 porad oy 10 ay) Surmp £207°10°0T uo sy
[% - €207 11'5T| Bunmp ssaoag] - €Z0TIT°01 ssaiSorg uo sy (%) Craseag
oydn ssaagoag teasdyg]| oydn ssaaBoag 1earsiyg] BOISIAIQ (wouBuy jargy) Surddery} (o) ssoa8eag| ssoaBorg Aqiseag joN )| Kouaniysuo)
AN ALV| 2anenmn) WLV| Ppue gy jodawe) JNPO [EPON | SSWRWIL], P 2 0] SuIpuL], fet LE|  PeoIsAyg SRIVIS JUISALY’ Ajquiassy dmeEN ()| Med| ON 39¥| OIS

| - aInXsuuy  waysAg abetamag Buipiroid 104 seuljswi] pesodoid snjels ylim Buoje grq Aq pie| aq o} st weysAg abelamag asaym so1U0j09 paziioyzneun g9/ o Isii




382

List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No |Reg No |Part |UC Name Assembly Present Status Physical | Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumuiative |ATR Cumulative
Constituency |( Not Feasible/ Progress  |Progress (%) [Trapping {Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - {Progress during [25.11.2023 - %]}
Ason 20.01.2023 during the %} the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
4291 173 Sushant Vihar, Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 5 15.3 0 15.3
Ibrahimpur Extn., Delhi- Chief Engr (Dr)-11 Kumar, EE(C)Dr-
it
36
430 | 197 Swatantra Nagar Ph-11 Narela Estimate stage NA Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(Left out portion),Narela Chief Engr (Dr)-I1 Kumar, EE(C)Dr-
it
431 | 197 | A [Swatantra Nagar Ph-II Narela Estimate stage NA Sh. S K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(Left out portion) Narela Chief Engr (Dr)-1I Kumar, EE(C)Dr-
11
432 | 197 | B |Swatantra Nagar Ph-1I Narela Estimate stage NA Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(Left out portion),Narela Chief Engr (Dr)-1l Kumar, EE(C)Dr-
11
433 | 200 New Colony, Sannot Narela Estimate stage NA Sh. S.K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
Ghoga More, Narela, Chief Engr (Dr)-1I Kumar, EE(C)Dr-
Bawana i
434 | 207 Prem Nagar, Nathupura, Burari Tender stage 24-Nov Sh. SX. Bhardwaj, Pr. [Sh. Ashish 2.4 46 0 46
Delhi-84 Chief Engr (Dr)-1I Kumar, EE(C)Dr-
I
435 | 219 Vijay Nagar, Bawana, Bawana Estimate stage Sh. S.X. Bhardwaj, Pr. |P.K. Kapil. 0 0 0 0
Dethi-37 Chief Engr (Dr)-II EE(C)Dr-XI
436 | 255 | A [|Qutabgarh Extn.Colony, Bawana Estimate stage Sh. SK. Bhardwaj, Pr. |P.K. Kapil, 0 0 0 0
Kanjhawla Delhi-39 Chief Engr (Dr)-II EE(C)Dr-XI
437 | 255 | B |Qutabgarh Extn.Colony, Bawana Estimate stage Sh. SK. Bhardwaj, Pr. |P.K. Kapil, 0 0 0 0
Kanjhawla Delhi-39 Chief Engr (Dr)-II EE(C)Dr-X1
438 | 255 | C |Qutabgarh Extn.Colony, Bawana Estimate stage Sh. S.K. Bhardwaj, Pr. [P.K. Kapil, 0 0 0 0
Kanjhawla Delhi-39 Chief Engr (Dr)-II EE(C)Dr-X1
439 | 339 Shri Krishana Colony Bawana Estimate stage Sh. SK. Bhardwaj, Pr. [P.K. Kapil, 0 0 0 0
Harewali, Delhi-39 Chief Engr (Dr)-II EE(C)Dr-XI
440 | 343 Sapt Rishi Garden, Narela Estimate stage NA Sh. S.K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
Holambi Kalan, Narela, Chief Engr (Dr)-1I Kumar, EE(C)Dr-
Delhi-82 1
441 | 406 | A |Shastri Park. Nathupura Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
More, Burari, Delhi-87 Chief Engr (Dr)-II Kumar, EE(C)Dr-
111
442 | 406 Shastri Park. Nathupura Burari Tender stage 24-Nov Sh. SK. Bhardwaj, Pr. {Sh. Ashish 0 0 0 0
More, Burari, Delhi-87 Chief Engr (Dr)-II Kumar, EE(C)Dr-
it
443 | 437 Harijan Colony B-Block, Bawana Estimate stage Sh. SK. Bhardwaj, Pr. |P K. Kapil, 0 0 0 0
Harewali, Delhi-39 Chief Engr (Dr)-11 EE(C)Dr-X1
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List of 769 Unauthorized Colonies where Sewerage Systemi is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SNo {Reg No {Part |UC Name Assembly Present Status Physical Financial Timeline for Revised Timelines {Nodal Officer Name of EEand |ATR Cumulative [ATR ‘Cumulative
C i y {( Not Feasibl Progress  |Progress (%) |Trapping (Chief Engi ) Divisi [Physical Progress upto | [Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25.11.2023 - %]
Ason 20.01.2023 during the %] Jthe period of
20.01.2023 period of 111.11.2023-
26.10.2023- 25.11.2023 %)
10.11.2023 %]

4591 659 Ishwar Colony Extn, Bawana Estimate stage Sh. S.K. Bhardwaj, Pr. |P.K. Kapil, 0 0 0. 0
(Phase-11) Bawana, Delhi- Chief Engr (Dr)-1I EE(C)Dr-X1 R
39

460 | 688 Nathu Colony, Nathupura,|  Burari Tender stage 24-Nov Sh. SX. Bhardwaj, Pr. |Ashish Kumar. 4 89.5 0 89.5
Dethi-84 Chief Engr (Dr)-1I EE(C)Dr-111 .

461 | 728 Kushak No.2, Extn., Delhi{  Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 4 56 1} 56
36 Chief Engr (Dr)-1l EE(C)Dr-111

462 | 729 Kushak No.1, Extn., Delhi Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
36 ’ Chief Engr (Dr)-II EE(C)Dr-111

463 | 773 Pradeep Vihar Nathupura Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Mode Delhi-36 Chief Engr (Dr)-1I EE(C)Dr-111

464 | 808 | A |Shastri Park Extn Nathu Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Pura More Burari Delhi- Chief Engr (Dr)-II EE(C)Dr-111
84

465 | 808 | B [Shastri Park Extn.Nathu Burari Tender stage 24-Nov Sh. S K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Pura More Burari Dethi- Chief Engr (Dr)-1l EE(C)Dr-111
84

466 | 821 A |Kadi Vihar Near . Burari Tender stage 24-Nov Sh. S.X. Bhardwaj, Pr. |Ashish Kuma, 0 0 0 0
Nathupura Delhi-36 Chief Engr (Dr)-II EE(C)Dr-11I

467 | 821 B |Kadi Vihar Near Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Nathupura Delhi-36 Chief Engr (Dr)-11 EE(C)Dr-111

468 | 854 Uzala Harijan Colony Bawana Estimate stage Sh. S.K. Bhardwaj, Pr. [P.K. Kapil, 0 0 0 0
Santi Road Qutab Garh Chief Engr (Dr)-1 EE(C)Dr-X1
Delhi-39

469 | 858 Ramesh Nagar Bawana Bawana Estimate stage Sh. S.K. Bhardwaj, Pr. |P.K. Kapil, 0 0 0 0
Near Harijan Basti, Dethi- Chief Engr (Dr)-I1 EE(C)Dr-X1
39 .

470 | 862 Kushak No-I B- Block Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Kadipur Village Delhi-36 Chief Engr (Dr)-1I EE(C)Dr-111

471 | 918 Ishwar Colony Bawana Bawana Estimate stage Sh. S.X. Bhardwaj, Pr. [P.K. Kapil, 0 0 0 0
New Delhi-39 Chief m:mwﬂ (Dn)-II EE(C)Dr-XI

472 | 951 Phool bagh Place ( Shastri|  Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Ashish Kumar, 0 0 0 0
Park Extn) Nathupura ) Chief Engr (Dr)-1I EE(C)Dr-111
Mode Delhi-36

473 | 952 Keshav Nagar Burari Burari Tender stage 24-Nov Sh. S K. Bhardwaj, Pr. |Ashish Kumar, [1} 0 0 0
Nathupura Road Delhi-36 Chief Engr (Dr)-II EE(C)Dr-II
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S No |Reg No |Part |UCName Assembly Present Status Physical  {Financial Timeline for Revised Timelines | Nodal Officer Name of EEand [ATR Cumulative [ATR Cumulative
Constitnency [{ Not Feasible/ Progress  {Progress (%) {Trapping (Chief Engi ¥ Division [Physical Progress upto | {Physical Progress upte
Feasible) (%) As on Progress 10.11.2023 - |Progress during {25.11,2023 - %]
As on 20.01.2023 during the Yol the period of
20.61.2023 period of 11.11.2623-
26.10.2023- 25.11.2023 %}
10.11.2023 %]
489 | 1494 Ishwar Colony Extn.Ph-I, | Bawana Estimate stage Sh. S.K. Bhardwaj, Pr. |P.K. Kapil, [1} 0 0 0
1 Left Out Portion, Chief Engr (Dr)-1l EE(C)Dr-X1
Kanjhawala Road,
Bawana.
490 | 1588 Mukti Aashram Colony, Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
Ibrahim Pur. Chief Engr (Dr)-II Kumar, EE(C)Dr-
1T
491 | 116- Village Ghoga Extn. Narela Estimate stage NA Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(ELD) Delhi 39 Chief Engr (Dr)-Il Kumar, EE(C)Dr-
I
492 | 141- Extended Abadj Of Kadi Burari Tender stage 24-Nov Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(ELD) Pur Village Chief Engr (Dr)-II Kumar, EE (C)
Dr.-111
493 | 17- Extended Abadi of Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(ELD) Kushak No-1, Village Chief Engr (Dr)-1l Kumar, EE (C)
Kadi Pur, Delhi-36 Dr.-111
494 | 24- Zindpur Village Extn., Narela Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. {Sh. Ashish 0 0 0 0
(ELD) Zindpur, P.O.Alipur, Chief Engr (Dr)-11 Kumar, EE (C)
Delhi-36 Dr.-111
495 | 25- Village Bakner Ambedkar{ Narela Estimate stage NA Sh. S.K. Bhardwaj. Pr. [Sh. Ashish 0 0 0 0
(LOP) Colony Extn. Part I, Chief Engr (Dr)-1I Kumar, EE (C)
Delhi 40 Dr.-111
496 | 27- Kadi Vihar Extn. Delhi 36|  Burari Tender stage 24-Nov Sh. S K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(LOP) Chief Engr (Dr)-Il Kumar, EE (C)
Dr.-1I1
497 | 3- Sushant Vihar Delhi 36 Burari Tender stage 24-Nov Sh. SK. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(LOP) Chief Engr (Dr)-II Kumar, EE(C)Dr-
11
498 | 44- Nangli Poona Extn., Part- Burari Tender stage 24-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
(ELD) 11, Delhi-36 Chief Engr (Dr)-II Kumar, EE (C)
Dr.-I11
499 | 45- Holambi Khurd Extn., Narela Estimate stage 24-Nov Sh. SKX. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(ELD) Delhi-82 Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-111
500 | 54- Kadi Pur Extn_, 'C" Block, Burari Tender stage 24-Nov Sh. S K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
(LOP) Delhi-36 Chief Engr (Dr)-11 Kumar, EE (C)
Dr.-11I
501 | 61- Keshav Nagar, Garhi Burari Tender stage 24-Nov Sh. S K. Bhardwaj, Pr. [Sh. Ashish 0 0 0 0
(LOP) Khusro, Burari, Delhi Chief Engr (Dr)-1I Kumar, EE (C)
Dr.-111
502 | 70- Laxman Colony Village Narela Tender stage 25-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
(ELD) Jindpur, Alipur Delhi 36 Chief Engr (Dr)-1I WEEF EE(C)Dr-
I
503 | 76- Khera Kalan & Khera Narela Tender stage 26-Nov Sh. S.K. Bhardwaj, Pr. |Sh. Ashish 0 0 0 0
(ELD) Garhi Extnded Abadi Post Chief Engr (Dr)-11 Kumar, EE(C)Dr-
Office Khera Khalan 1
Delhi 82
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No |Reg No {Part |UC Name Assembly Present Status Physical  |Financial Timeline for Revised Timelines [ Nodal Officer Name of EE and |ATR ‘Cumulative |ATR Cumulative
Cs it y  |{ Not Feasible/ Progress |Progress (%) |Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - {Progress during |25.11.2023 - %]
Ason 20.01.2023 during the %] the period of
20,01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
518 | 121 Shiv Colony, Village Mundka estimate stage 9 months after [Sh. R.P. Singh, Sh. N.K. Sharma under under [ under award junder award
Gurhi Ramdhala, award of work [CE(DR)PR-III EE(PR)SR-1 award stage| award stage stage
Kanjhawala, Delhi-81 stage
519 | 218 A |Shaheed Bhagat Singh Mundka estimate stage 9 months after {Sh. R.P. Singh, Sh. N.K. Sharma under under | under award |under award
Nagar, Majri Karala, award of work |CE(DR)PR-INl EE(PR)SR-1 award stage| award stage stage
Dethi-81 MHNWQ
5201 309 Utsav Vihar, A-3, Karala, Mundka estimate stage 9 months after |Sh. RP. Singh, Sh. N.K. Sharma under under | under award |under award
New Delhi award of work |CE(DR)PR-11I EE(PR)SR-1 award stage| award stage stage
stage
521 399 Anandpur Dham, Karala, | Mundka estimate stage 9 months after |Sh. R.P. Singh, Sh. N.K. Sharma under under [ under award |under award
Delhi-81 award of work |CE(DR)PR-111 EE(PR)SR-1 award stage| award stage stage
stage
522 | 561 Vardhman Enclave,Shiv Mundka estimate stage 9 months after {Sh. R.P. Singh, Sh. N.K. Sharma under under | under award |under award
Vihar Karala, Delhi award of work [CE(DR)PR-III EE(PR)SR-I award stage| award stage stage
stage
523 | 629 Rupali Enclave, Karala, Mundka estimate stage 9 months after [Sh. R.P. Singh, Sh. N.K. Sharma under under under award |under award
Delhi-81 award of work |CE(DR)PR-III EE(PR)SR-] award stage| award stage stage
stage
5241 802 Mahavir Vihar Mundka estimate stage 9 months after |Sh. R.P. Singh, Sh. N.K. Sharma under under | under award [under award
Kanjhawala Delhi-81 award of work {CE(DR)PR-11I EE(PR)SR-1 award stage| award stage stage
stage
5251 1202 Anandpur Dham C-Block | Mundka estimate stage 9 months after {Sh. R.P. Singh. Sh. N.K. Sharma under under | under award |under award
Delhi-81 award of work |CE(DR)PR-III EE(PR)SR-1 award stage| award stage stage
stage
526 | 1379 Udai Vihar Kanjhawala Mundka estimate stage 9 months after |Sh. R.P. Singh. Sh. N.K. Sharma under under under award |under award
Delhi-81 award of work |CE(DR)PR-III EE(PR)SR-I award stage| award stage stage
stage
527 | 142- Extended Abadi Of Lad Mundka estimate stage 9 months after |{Sh. R.P. Singh, Sh. N.K. Sharma under under | under award |under award
(ELD) Pur Village Delhi 81 award of work |CE(DR)PR-III EE(PR)SR-1 award stage| award stage stage
stage
528 | 22- Majri Village Extn., Majri| Mundka estimate stage 9 months after |Sh. R.P. Singh, Sh. N.K. Sharma under under | under award |under award
(ELD) P.O Karala, Delhi-81 award of work [CE(DR)PR-III EE(PR)SR-] award stage| award stage stage
stage
529 | 48- Harijan Basti Village, Mundka Land yet to be 9 months after |Sh. R.P. Singh. Sh. N.K. Sharma under under | under award |under award
(ELD) Jaunti, New Delhi-81 allotted by DDA award of work |CE(DR)PR-11I EE(PR)SR-1 award stage| award stage stage
stage
530 ] 1185 Shahbad Extn. East South | Rithala work is recently Dec-23 Sh. R.P. Singh, Sh. N.K. Sharma 5 45 0 45
of Sec -17 Rohini Delhi awarded CE(DR)PR-III EE(PR)SR-1
42
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

SXo |RegNeo {Part [UC Name Assembly Present Status Physical Financial Timeline for Revised Timelines | Nodal Officer Name of EEand {ATR Cumulative [ATR Cumulative
- Constituency |( Not Feasible/ Progress | Progress (%) |[Trapping {Chief Engineer) Division {Physical Progress upto |[Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - {Progress during |25.11.2023 - %]
As on 20.01.2023 during the o) the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %)
539 77 Munirka Kunj, Matiala Land Yert to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Deendarpur allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court.
540 | 103 Shanti Vihar, Deenpur Matiala Land Yet to be ingh, satyender Dabas 0 Case has 0 Case has been
Najafgarh. New Delhi-43. allotted CE(DR)PR-IIT EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court,
5411 160 Roshan Vihar, Gurgaon {NAJAFGAR] Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Road, Najafgarh H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High Higlt Court.
Court.
542 [ 160 | A |Roshan Vihar, Gurgaon |NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Road, Najafgarh H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court.
Q 543 | 1ol Sarika Vihar. Goyla More,|NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
=2 Deenpur Ext. Najafgarh H allotted CE(DR)PR-II EE(C)Dr-XV been stayed stayed for
3 for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court
544 1 190 Shiv Puri Part-11, Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Deenpur, Najafgarh allotted CE(DR)PR-ITI EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court,
545 | 232 Gandhi Park Main Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Gurgaon road, Deenpur, allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Najafgarh for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court,
546 | 293 Durga Vihar, Ph-III, Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Najafgarh, New Delhi allotied CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Coust.
Court.
547 ¢ 314 Vatasta Enclave NAJAFGAR| Land Yetto be Sh. R.P. Singh, Sh. Satyender 0 Case has 0 Case has been
(Kashmiri Colony)Prem H allotted CE(DR)PR-1II Dabas been stayed stayed for
Naear. Z-Block EE(C)CDR-XV for order by order by the
zmwmmmum} ’ the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court,

44




391

oy

uno ) ysiy Y31 1P
42 3[q,uoH 9lq,uoH =11 .
ap £q 19pio £q 1opi0 10} R edyeleN
10} pakels paLels usaq AX-IA(D)Ia M-4dCIQED panofe indrepusaq
uddq sBY 3B 0 sey ase)) 0 Seqe(] 1opusiies Y3urs d'y yYs 20 0] 19K pue] elRneN 183N Mled urey ereqg C8L . 966
HMo,)
N0 ySiy YSH 1RQ
e 21q,uo0H 3[q,uoY 3y
s £q 1epio Aq 1apio 10§ - ErTRQ MeN
10§ pakers pafels usaq AXAA())aE -3d(3a@=g0 panojfe “YredyeleN ' peoy uoeding
usaq sey Ise) 0 sey ase)) 0 seqe(] 1opuskies Y3WIS g US 3G 01194 pue] vlRnRN ‘T-oseyd ‘TeyI A eFin(] 6¢L | 5SS
3N07)
Mo ySIy USIH m1eQ
Y[ 219, 40H 9[quUOH a3
o 4q Bpio Aq 19p10 oy -
103 paseis pakers usaq AX-IA(OD)FT H-¥d (4D pauo[e yregyeleN proy uoesinn
ua9q sey ase) 0 sey ase)) 0 seqe(] 1opusAles Yauis "4y Ys 2Q 01194 pue] BBNBIA “andrepuaa “IeytA BAING 8¢9 | ¥S¢
N0y
“HnoY) YSH YSIH meQ
q[eq 2fq,0H S1q.UoH ay3
ot £q JopIo £q 10p10 103 Ly-1ed
10} pakers pakess usaq AX-1a(0)Fa -4d3aad pano[e ‘Yregjelen peoy lemelded
u99q sey ase) 0 sey ase)) 0 seqe(] 19puailes Y3 "dy Ys 2q 01104 pue] eleneN - “TeYIA ueysoy] 9€S | €66
—moy
1uno) YAy Y31 1yjeq
14[e( 2quoHy SIquoH 2t
a1 Aq 19pio £q 19p10 10§
103 poAEIS poAels usaq AX-a(d)ad M-3dIA@ED panojje H red
ueaq sey ase)y 0 sey ase) 0 seqe(] 1opuskyes YIws dy Ys 2Q 0112A PUET [ MVOIVIVN ‘yredyeleN reyip fug 69F | z<s
oy
oD YSiy UBIH Wyjeq
[ 2[q,uoH 9[quoH 3y
a1) Aq 19pI0 Aq 1opI0 10y
10J PaAE)S paAels usaq AX-Q(0)ag I-¥9dCIA3D pano[e yredjeleN
usaq sey ase) 0 sey ase) 0 seqe(] 10puakies YIus Iy ys 9q 01124 pue] eleneN anduad(] “IeyIA WeAys ey | 186
—s
“Unod Y31y Y31H Weg
e 2Jq,uoHq S[qUOH 3y
a1 Aq seplo £q 19p10 10)
10} pakels pafels usaq AX-IA(D)ag HI-4dCICQED panojje [L-H1ed
usaq sey ase)) 0 sey ase) 0 seqe(] 1opuaiies Y3wg "Iy YS 2Q 01134 pue] BlRNRA ‘YuregyeleN ‘funy ueiys 0cr | 0SS
T oy
‘Hno) ysiy USIH 2
y1ed 2jq,uoHq dquoH =y
ay) Aq 19p10 Aq 19pI0 10}
103 poAels paAe)s usaq AX-IA(D)aT 44D panofe Peoy] LSH
u93q sey ase) 0 seij ase)) 0 seqe(] 1opuaies YIws g US 2Q 01194 pue’] elenen ueduey] “IXg elmeqyD 0Te | 6FS
no y
Hno) y3iy Y3IH WRed
[ °quoH 9[quoH oy
oy} Aq 19pio £q 19p10 10}
103 pakels pakels useq AXAA(D)TT N-3dIAAD panoje PeoY HoH
uaaq sey ase) 0 sey ase) 0 seqe(] 1opuakies Yswg dy us 2q 01194 pue] eenen ueduey| “1xg BIMEYHD 0zg | 8t¢
f% €20z 1101
% €z0T11ST -€207°01°92
-€ZOTILTY Jo porod £20T'10°07
Jo pound a3 DA 3} Surinp €707°10°0Z. uo sy
[% - £z0T'T1'sT| Surnp ssaidosd| - €zoTTTOT ssaxdoig uo sy (%) (rqiseaq
o3dn ssaa8o.ag feasdyg]| o1dn ssaagoag feaiskirgl UOISIAKT (Raudug 1)) (%) ssas8oag] ssaudoug JRIGISEY JON ) il
AagEmmn)y YLV| eanemmn) MIV| Ppue -y jodweN IO 1BPON 18 | jeorsigg SHIEIS JUIS3AE Ajquiassy JWEN D[} oN 8y} oS

L - aInxauuy  we)sAg abeiamag Bulpiroid 1oy saunawiy pasodoid smels yam Buoje grg Aq pie| aq 0} st wiaysAg abeiomeg asaym S3IU0[0D pazuoyineun 69/ 40 ¥sin




392

List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System

Annexure - 1

SNo |Reg No |Part |UC Name Assembly Present Status Physical  |Financial Timeline for Revised Timelines {Nodal Officer Name of EE and |ATR Cumulative JATR Cumulative
Constit y |{ Not Feasible/ Progress  |Progress (%) [Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25,11.2023 - %}
As on 20.01.2023 during the %] the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %}
10.11.2023 %]
5571 786 Ganapati Enclave NAIAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Extn.Najafgarh New H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Delhi for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Cowt,
558 | 790 Risal Vihar Chhawla Extn| Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Najafgarh.Delhi allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Count.
Court,
5591 812 Vardhman Vihar U & F |[NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has-been
Block New Roshan Pura H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
Extn Najafgarh for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court
560 | 833 Shyam Vihar Phase-I1, Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
(Behind Pooja Pipe allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Factory) Najafgarh Delhi- for order by order by :6,
43 the Hon'ble Hon'ble Delhi
Delhi High High Count.
Court.
561 | 881 Shiv vihar Prem Nagar G- [INAJAFGAR| Land Yet to be Sh. RP. Singh, satyender Dabas 0 Case has 0 Case has been
Block Paprawat Road H allotted CE(DR)PR-IIT EE(C)Dr-XV been stayed stayed for
Najafgarh for order by. order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court
Court
562 | 900 Sri Ganga Vihar Colony Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
DinDar Pur Najafgarh allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court.
563 | 917 Shiv Nagar New NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Roshanpura Najafgarh H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
New Delhi-43 for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court
564 | 919 Deendarpur Matiala Land Yet to be Sh. R P. Singh, satyender Dabas 0 Case has 0 Case has been
Extn Najafgarh, Delhi allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delln
Delhi High High Court.
Court__~
565 | 955 Raghubir Block Prem NAJAFGAR| Land Yet to be Sh. R.P. Singh. satyender Dabas 0 Case has 0 Case has been
Nagar Najafgarh H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
Paprawat Road for order by oorder by the
the Hon'ble Hon'ble Delh
Delhi High High Court.
Court
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

SNo |[Reg No [Part |UC Name Assembly Present Status Physical |Fi ial Timeline for Revised Timeli Nodal Officer Name of EE and |ATR Cumulative [ATR Cumulative
Constituency |( Not Feasible/ Progress |Progress(%) |Trapping {Chief Engineer) Division [Physical Progress upto |[Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25.11,2023 - %)
Ason 20.01.2023 during the %ol the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %}
575 ( 1227 Chinar Enclave NAJAFGAR| Land Yetto be Sh. R.P. Singh. satyender Dabas 0 Case has 0 Case has been
Najafgarh,Delhi H allotted CE(DR)PR-111 EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court
576 | 1265 Prem Nagar A Block Ph- |NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
V Najafgarh,Dethi H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court
577 | 1265 | A |Prem nagar Najafgarh G- |NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Block & G-1,Dethi H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court.
578 | 1277 | B |Prem nagar Najafgarh G- {NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Block & G-1,Delhi H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court
Court.
579 | 1311 Defence Enclave Goela Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Tajpur Rd.Chawla New allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Delhi-71 for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court
580 | 1327 Chhawla Extn.Near B.SF| Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Camp Gurgaon Road allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Chhawla, Delhi for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court,
581 | 1357 Chhawla Extn. 1 Panchia Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Mohalla Delhi-71 allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court
582 | 1458 Shivpuri Dindarpur. Part-I]  Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
New Delhi-43 allotted CE(DR)PR-I1I EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Coust.
Court
583 1 1461 Prem Nagar, B-Block, NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Najafgarh, New Delhi-43 H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Conrt
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System

Annexure -1

S.No - |Reg Neo {Part {UC Name - {Assembly Present Status Physical Fi ial Timeline for | Revised Timelines | Nodat Officer Name of EE and JATR Cumulative [ATR ‘Cumulative
Consti { Not Feasibl | Prog; Progress (%) |[Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (Ye) As on Progress 10.11.2023 - |Progress during |25.11.2023 - %}
As on 20.01.2023 during the Yo} the period of
20.01.2023 period of 11.11.2023-
© 126.10.2023- 25.11.2023 %]
w?w—.monw %o}
593 | 130- Village Khaira, Najafgath [NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Casc has been
(ELD) New Delhi 43 H allotted CE(DR)PR-1II EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court.
594 | 140- Jerman Nagar Kashmiri |NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
(ELD) Colony Revenu Estate Of H allotted CE(DR)PR-11I EE(C)Dr-XV been stayed stayed for
Village Khera On Old mmﬂ oamn%v\ %aﬂg the
S e the Hon'ble on'ble Delhi
Khaira Road Najafgarh Delhi High High Court.
New Delhi Court.
5951 43- Dinpur Extn., Goyla Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
(ELD) More, Dinpur, Najafgarh, allotted CE(DR)PR-11I EE(C)Dr-XV been stayed stayed for
New Delhi-43 for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court.
596 | 54- Sheetal Vihar, Chhawala Matiala Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
(ELD) Extn., New Delhi-71 allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court.
597 | 96- E- Block Prem Nagar NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
(ELD) Najafgarh New Delhi 43 H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
for order by order by the
the Hon'ble Hon'ble Delhi
Dethi High High Court.
Court
568 | 215 Kamla Enclave, New NAJAFGAR| Land Yet to be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Roshan Pura Extn., H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Najafgarh for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court
599 | 1493 Tuglakabad Extn. T.A. Sangam Land Yet to be Sh. R.P. Singh, Sh. Satyender 0 Case has 0 Case has been
Block, New Dethi-19 Vihar allotted CE(DR)PR-III Dabas been stayed stayed for
EE(C)CDR-XV for order by order by the
the Hon'ble Hon'ble Dethi
Delhi High High Court.
Court,
600 | 931 Madhav Enclave Khaira |NAJAFGAR| Land Yetto be Sh. R.P. Singh, satyender Dabas 0 Case has 0 Case has been
Road, Najafgarh, New H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Delhi-43 for order by order by the
the Hon'ble Hon'ble Delhi
Delhi High High Court.
Court.
601 | 722 B |{Baba Hari Dass NAJAFGAR| Land Yettobe Sh. R P. Singh, satyender Dabas 0 Case has 0 Case has been
(Geetanjali Enclave) H allotted CE(DR)PR-III EE(C)Dr-XV been stayed stayed for
Nagar, for order by order by the
Najafgarh,Bahadurgarh Wm_ﬂom_w_m :%_.,%_MNME
Road, Delhi -72 Court
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

S No |RegNo {Part |UC Name Assembly Present Status Physical |Fi ial Timeline for Revised Timeli Nodal Officer Name of EEand [ATR Cumulative JATR ‘Cumnlative
Consti y |{ Not Feasible/ Progress |Progress (%) |Trapping {Chief Engineer) Division [Physical Progress upte }[Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - [Progress during |25.11.2023 - %]
As on 20.01.2023 during the %} the period of
20.01.2023 period of 11.11.2023-
26.10,2023« Nm.:.gww..x._
10.11.2023 %)
612 | 37 Club Drive Colony, M.G. | Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
Road, Gadaipur Chief Engr (Dr)-I SHARMA,
(Opp.Ghitorni) EE(C)DR-VI
613 | 54 JNU Road Village, Mehrauli Forest Land Sh. Vikram Singh, Pr.  [Sh. A M 0 0 0 0
Kishangarh, New Delhi- Chief Engr (Dr)-1 SHARMA,
o EE(C)DR-VI
614 | 78 Aaya Nagar Exm. Ph-1, Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
New Delhi-47 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
615 | 83 Shanti Kunj, Behind Sect.{{ Mehrauli ASI Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
D, Pocket Il & IV, Chief Engr (Dr)-1 SHARMA,
Vasant Kunj EE(C)DR-VI
616 | 109 Tekhand Extn., Okhla TUGALAK Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Indl. Area Ph-1, New ABAD Chief Engr (Dr)- SHARMA,
Delhi-20 EE(C)DR-VI
617 | 115 Village Pusteni Kishan |MEHRAULI Forest Land Sh. Vikram Singh, Pr.  {Sh. AM 0 0 0 0
Garh, Vasant Kunj, New Chief Engr (Dr)-I SHARMA,
Delhi-10 EE(C)DR-VI
618 { 129 Harcharan Bagh, Mehrauli Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Andheria More, Vasant Chief Engr (Dr)-1 SHARMA,
Kunj Road, Delhi-30 EE(C)DR-VI
619 1 135 Sambav Bapu Colony, Chhatarpur Forest L.and Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Jaunapur Mandi, Pahari Chief Engr (Dr)-1 SHARMA,
Abadi, Mehrauli EE(C)DR-VI
620 | 162 Sangam Vihar, Block M-I, Deoli Forest Land 12 Months after {Sh. R P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
New Delhi-72 receipt of NOC [CE(DR)PR-III EE(C)Dr-XV
from forest
department
621 | 203 Church Colony, L-Block Devhi Forest Land 12 Months after |Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Sangam Vihar, New Delhi receipt of NOC |CE(DR)PR-11I EE(C)Dr-XV
62 from forest
department
622 | 208 Sangam Vihar , J-1I, New Sangam Forest Land 12 Months after [Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Delhi-62 Vihar receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
623 | 210 Gyan Jyoti Budh Vihar, J-| Sangam Forest Land 12 Months after |Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
3, Sangam Vihar Vihar receipt of NOC |CE(DR)PR-1II EE(C)Dr-XV
from forest
department
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

SNo {Reg No |Part [UC Name Assembly Present Status Physical  |Finaneial Timeline for Revised Timelines | Nodal Officer Nameof EEand |ATR | Cumulative |ATR Cumulative
Coustituency {{ Not Feasible/ Progress |Progress (%) |[Trapping. {Chief Engineer) Division [Physical Progress upto }{Physical Progress upto
Feasible) (%) As-on Progress 10.11.2023 - {Progress during |25,11.2023 - %]
As on 120.04.2023 during the Yo} the period of
20.01.2023 period of 11.11.2023-
1 26.10.2023- 25.11.2023 %]
10.11.2023 %}
633 | 359 B [Sangam Vihar, H-Block Sangam Forest Land 12 Months after | Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Vihar receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
634 | 375 Chattarpur Extn. A-1, Chhatarpur Forest Land Sh. Vikram Singh, Pr. {Sh. AM 0 0 0 0
New Delhi Chief Engr (Dr)-I SHARMA,
EE(C)DR-VI
635 | 378 Garhwal Colony, Mehrauli Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Mehrauli, New Delhi-30 Chief Engr (Dr)-I SHARMA,
EE(CYDR-VI
636 | 390 Sangam Vihar, L-1, A- Devli Forest Land 12 Months after [Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Block, New Delhi receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
637 | 394 Rajpur Khurd Extn Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
(South) Rajpur Extn., Chief Engr (Dr)-I SHARMA,
New Delhi-68 EE(C)DR-V1
638 | 397 Sangam Vihar. Block-C, Devli Forest Land 12 Months after {Sh. R P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Part-1 receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
639 | 425 Vasant Kunj Enclave, A Bijwasan Forest Land Sh. Vikram Singh, Pr. [EE(C )DR-XTV 0 Forest Land 0 Forest Land
Delhi-70 Chief Engr (Dr)-I
640 | 429 Sangam Vihar, J&B Sangam Not feasible 12 Months after | Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Block Vihar receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
641 | 433 Sangam Vihar, D-Block, Sangam Forest Land 12 Months after |Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
Delhi-62 Vihar receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
642 | 452 Defence Service Enclave Dr Forest Land 12 Months after [Sh. R.P. Singh, satyender Dabas 0 Forest Land 0 Forest Land
(Sainik Farm) Ambedkar receipt of NOC |CE(DR)PR-II EE(C)Dr-XV
Nagar from forest
department
643 | 480 Chattarpur Enclave, Chattarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
Mehrauli Chattarpur, Chief Engr (Dr)-1 SHARMA,
Road, Delhi-68 EE(C)DR-VI -
644 | 480 | B |Chattarpur Enclave, Chattarpur Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Mehrauli Chattarpur, Chief Engr (Dr)-1 SHARMA.
Road, Delhi-68 EE(C)DR-VI
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

$No [RegNo {Part jUC Name Assembly Present Status Physical  |[Financial Timeline for Revised Timelines {Nodal Officer Name of EE and  |ATR [Cumulative |ATR Cumulative
Constituency |{ Not Feasible/ Progress {Progress{%) |Trapping (Chief Engineer) Division [Physical Progress upto {{Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - {Progress during |25.11.2023 - %]
As on 20.01.2023 during the Y%l the period of
20.01,2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %] -
660 | 806 | A |Sangam vihar L-Block ( Devli Forest Land 12 Months after {Sh. R.P. Singh, satyender Dabas 0 Forest Land | 0 Forest Land
Pkt-1) New Delhi-62 receipt of NOC |CE(DR)PR-III EE(C)Dr-XV
from forest
department
661 | 806 | B |Sangam vihar L-Block ( Devit Forest Land 12 Months after | Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Pkt-1, 2,3, 4,) New Delhi- receipt of NOC |CE(DR )PR-IIL
62 from forest
department
662 | 813 Sangam Vihar F-3 Block Devli Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
New Delhi-62 receipt of NOC | CE(DR)PR-11
from forest
department
663 | 848 Sangam Vihar Block K-I Sangam Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
New Delhi-62 Vihar receipt of NOC |CE(DR)PR-1II
from forest
department
664 | 860 Adarsh Enclave Aya Chhatarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
Nagar Extn. New Dethi Chief Engr (Dr)-I SHARMA,
EE(CIDR-VI
6635 | 865 Sangam Vihar K- Block Sangam Forest Land 12 Months after |Sh. R P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Near Batra Hospital Vihar receipt of NOC |CE(DR)PR-HI
M.B.Road, Delhi-62 from forest
department
666 | 866 Chatterpur Mini Farms Chhatarpur Forest Land Sh. Vikram Singh, Pr. {Sh. AM 0 0 0 0
Chatterpur main Road Chief Engr (Dr)-1 SHARMA,
Mehrauli New Delhi-62 EE(C)DR-VI
667 | 873 Sangam Vihar Block C. Sangam Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Part-I1 Delhi-62 Vihar receipt of NOC |CE(DR)PR-III -
from forest
department
668 | 965 Pratap Gandas Colony-I Mehrauli Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
Village Kishangarh Delhi- Chief Engr (Dr)-I SHARMA,
70 EE(C)DR-VI
669 | 986 Sangam Vihar I- Block Sangam Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Delhi-62 Vihar receipt of NOC [CE(DR)PR-III
from forest
department
670 | 1000 Fatehpur Beri Chhatarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
Extn.Mehrauli Delhi-74 Chief Engr (Dr)-I SHARMA.
EE(CYDR-VI
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

S.No [RegNo {Part |UC Name Assembly Present Status Physical |Fi ial Timeline for Revised Timeli Nodal Officer Name of EEand [ATR Cumulative {ATR Cumulative
Constituency |( Not Feasible/ Progress  |Progress (%) {Trapping (Chief Engineer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) Ason Progress 10.11.2023 - |{Progress during |25.11.2023 - %)
As on 20.01.2023 during the %l the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %)
10.11.2023 %)
683 | 1295 Sainik Farms Western Dr Forest Land 12 Months after | Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Avenue N.Delhi Ambedkar receipt of NOC [CE(DR)PR-II1
Nagar from forest
department
684 | 1343 Asha Kunj Vasant Kunj Mehrauli Forest Land Sh. Vikram Singh, Pr. [Sh.AM 0 0 0 0
Delhi-70 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
685 | 1354 Sangam Vihar G- Block Sangam Forest Land 12 Months after |Sh. R.P. Singh. EE(C )DR-XV 0 Forest Land 0 Forest Land
Near Shooting Range Vihar receipt of NOC [CE(DR)PR-IIT
Dethi-62 from forest
department
686 | 1354 | B |Sangam Vihar G- Block Sangam Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Near Shooting Range Vihar receipt of NOC |CE(DR)PR-IIT
Dethi-62 from forest
department
687 | 1483 | B {Village Lal Kuan, Block- |Tughlakabad Forest Land Sh. Vikram Singh, Pr.  |Sh. AM 0 0 0 0
D, Chungi No.3 & Block Chief Engr (Dr)-1 SHARMA,
A, B Pul Pehlad Pur, EE(C)DR-VI
688 | 1492 Village Lal Kuan, Block- |Tughlakabad Forest Land Sh. Vikram Singh. Pr. |Sh. AM 0 0 0 0
A to ], Mehrauli Badarpur Chief Engr (Dr)-1 SHARMA,
Road, New Delhi-44 EE(C)DR-VI
689 | 1492 | A |Village Lal Kuan, Block- |Tughlakabad Forest Land Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
A to J, Mehrauli Badarpur Chief Engr (Dr)-I SHARMA,
Road, New Delhi-44 EE(C)DR-VI
690 | 1493 Tuglakabad Extn. T A. Sangam Forest Land 12 Months after {Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
Block, New Delhi-19 Vihar receipt of NOC {CE(DR)PR-III
from forest
department
691 | 1498 J-Block Prem Nagar, Lal [Tughlakabad Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Kuan, M.B.Road,Delhi-44 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
692 1 1519 Aya Nagar Extn. B-Block, | Chhatarpur Forest Land Sh. Vikram Singh, Pr.  {Sh.AM 0 0 0 0
New Dethi-47 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
693 | 1520 Ruchi Vihar,Rangpuri Bijwasan Forest Land Sh. Vikram Singh, Pr. |EE(C )DR-XIV Forest Forest | Forestland | Forest land
Pahari, New Delhi Chief Engr (Dr)-1 land land
694 | 1552 Sangam Vihar. G-11, Gali Sangam Forest Land 12 Months after [Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
No.18, New Delhi-62 Vihar receipt of NOC |CE(DR)PR-I1
from forest
department
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System _Annexure - 1

v
rd
&)

Reg No {Part |UC Name Assembly Present Status Physical  |Financial Timeline for | Revised Timelines [ Nodal Officer Name of EE and |{ATR Cumulative [ATR Cumulative >
Constit: ( Not Feasibl Progress |Progress (%) |Trapping {Chief Engineer) Division [Physical Progress upto | [Physical Progress upto .
Feasible) (%) Ason Progress 10.11.2023 - |Progress during |25.11.2023 - %]
As on 20.01.2023 during the %] the period of
20.01.2023 period of 11.11.2023-
. . 26.10.2023- 25.11.2023 %]
NP 10.11.2023 %}
706 | 143- Ruchi Vihar. Rang Puri Bijwasan Forest Land Sh. Vikram Singh, Pr. {EE(C )DR-XIV Forest Forest | Forest land | Forest land
(ELD) Abutting Block-B. Delhi Chief Engr (Dr)-1 land land
37
707 | 147- Qutab Enclave Village Mehrauli Forest Land Sh. Vikram Singh, Pr.  [Sh.AM 0 0 0 0
(ELD) Mehrauli 4C Ward No. - Chief Engr (Dr)-1 SHARMA,
New Delhi 30 EE(C)DR-VI
708 | 148- Village Mehrauli 4B- Mehrauli Forest Land Sh. Vikram Singh, Pr.  |[Sh. AM 0 0 0 0
(ELD) Ward No. 1, New Dethi Chief Engr (Dr)-1 SHARMA,
30 EE(C)DR-VI
709 1 23- Extended Abadi of Aya Chhatarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 ] 0
(ELD) Nagar Village, New Delhi{ Chief Engr (Dr)-I SHARMA.,
47 EE(C)DR-VI
710 | 25- Harijan Nardan Basti, Lal Sangam Forest Land 12 Months after |Sh. R.P. Singh, EE(C )DR-XV 0 Forest Land 0 Forest Land
(ELD) Kuan, M.B.Road, New Vihar receipt of NOC |CE(DR)PR-III
Delhi-44 from forest
department
711 | 28- C-4, C-5, & G1 Block Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
(LOP) Village Aya Nagar New Chief Engr (Dr)-1 SHARMA.,
Delhi EE(C)DR-VI
6 712 | 29- Extended Lal Dora Abad | Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
0 (ELLD) Area, Village Aya Nagar, Chief Engr (Dr)-1 SHARMA,
< New Delhi-47 EE(C)DR-VI
713 | 29- B-1, Block Bandh Road Chhatarpur Forest Land . Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
(LOP) Village, Aya Nagar New Chief Engr (Dr)-1 SHARMA.
Delhi EE(C)DR-VI
714 30- H1, Block Village Aya Chhatarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
(LOP) Nagar New Dethi Chief Engr (Dr)-1 SHARMA.
EE(C)DR-VI
715 38- Chhatar Pur, Near Durga | Chhatarpur Forest Land Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
(ELD) Ashram, New Delhi-74 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
716 39- Shanti Kunj. Chhattarpur, | Chhatarpur Forest Land Sh. Vikram Singh, Pr. |Sh.AM 0 0 0 0
(ELD) Delhi-30 Chief Engr (Dr)-I SHARMA.
EE(C)DR-VI
717 | 40- Village Kishan Mehrauti Forest Land Sh. Vikram Singh, Pr. [Sh.AM 0 0 0 0
(ELD) Garh(Mehrauli) New Chief Engr (Dr)-1 SHARMA,
Delhi-70 EE(C)DR-VI
718 | 40- Lado Sarai Extn. New Mehrauli Forest Land Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
(LOP) Deihi 30 Chief Engr (Dr)-1 SHARMA,
EE(CYDR-VI
719 | 46- Kishan Garh Part Village, | Mehrauli Forest Land . Sh. Vikram Singh, Pr. [Sh. AM 0 0 0 0
(ELD) Mehrauli, Dethi Chief Engr (Dr)- SHARMA.
EE(C)DR-VI
720 | 47- Silver OAK Enclave, Chhatarpur Forest Land Sh. Vikram Singh, Pr.  [Sh. AM 0 0o 0 0
(LOP) Village Jonapur Gadaipur Chief Engr (Dr)-1 SHARMA.
Mandi Road New Delhi EE(C)DR-VI
47
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List of 769 Unauthorized Colonies where Sewerage System is to be laid by DJB along with Status Proposed Timelines for Providing Sewerage System Annexure - 1

8SNo |Reg No {Part jUC Name Assembly Present Status Physical  |[Financial Timeline for Revised Timelines | Nodal Officer Name of EE and |ATR Cumulative [ATR Cumulative
C i y |{ Not Feasible/ Progress |Progress (%) |Trapping (Chief Engincer) Division [Physical Progress upto | [Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - |Progress during |25.11.2023 - %]
As on 20.01.2023 during the %} the period of
20.01.2023 | period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %]
736 | 1041 Arakpur Bagh Mochi RK. Puram Not traceable Sh. Vikram Singh, Pr. |Sh. AM 0 0 0 0
Moti Bagh 2, Delhi-21 Chief Engr (Dr)-1 SHARMA,
EE(C)DR-VI
737 | 1094 Anand Parbat Delhi Patel Nagar Not feasible Sh. Vikram Singh, Pr. |EE(C )DR-II
Chief Engr (Dr)-1
738 1 1178 Baljeet Nagar & Punjabi | Patel Nagar Not feasible Sh. Vikram Singh, Pr  |EE(C )DR-II
Basti Extn.Near Nepali Chief Engr (Dr)-
Mandir Delhi-8
739 | 1198 Harijan Basti Rohtak Sadar Bazar Not feasible Sh. Vikram Singh, Pr. |EE(C )DR-II
Road Delhi-5 Chief Engr (Dr)-l
740 | 1204 | B [Kardam Farm RS T Gokalpur Not traceable Sh. SK. Bhardwaj, Pr. |EE(C )DR-XI
Enclave, Johripur Extn., Chief Engr (Dr)-1I
Delhi-94
741 | 1204 | C (Kardam FarmR ST Gokalpur Not traceable Sh. S K. Bhardwaj, Pr. {EE(C )DR-XI
Enclave, Johripur Extn., Chief Engr (Dr)-II
Delhi-94
742 | 1204 | D |Kardam FarmR ST Gokalpur Not traceable Sh. S K. Bhardwaj, Pr. [EE(C )DR-XI
Enclave, Johripur Extn., Chief Engr (Dr)-II
Delhi-94
743 | 1225 Bhagat Singh Park Badli This colony is.on NA Sh. S K. Bhardwaj, Pr. |EE(C )DR-III This colony | This colony | This colony is [This colony is
Fxtn.Siraspur Vill Delhi- DDA land and it Chuef Engr (Dr)-11 ison DDA | ison DDA | on DDA land | on DDA land
42 has been landand it | landandit| and it has and it has
demolished, no has been has been been been
structure exsts. demolished, {demolished,| demolished, | demolished,
no structure | no structure| no structure | no structure
exsts. €Xsts. exsts. CXsts.
744 | 1371 Village.Garhi Mandu Ghonda O Zone 09 month after |Sh. R.P. Singh, R.K.Tyagi, 0 O Zone 0 O Zone
Delhi-53 receive of NOC [CE(DR)PR-1II EE(C)DR-VIII
745 | 1407 Guru Nanak Industrial Rohini Not traceable NA Sh. SK. Bhardwaj, Pr. [EE(C )DR-III Not traceable Not Not traceable |Not traceable
Area Main Bawana Rd. Chief Engr (Dr)-II traceable
Samaipur, Delhi-42
746 | 1410 Krishna vihar, Khampur Narela Not traceable NA Sh. S.K. Bhardwaj. Pr. |EE(C )DR-1I1 Not traceable Not Not traceable { Not traceable
(Alipur), New Delhi Chief Engr (Dr)-1 traceable
747 | 1422 Ganga Vihar Kilokri Near | Jangpura Not traceable Sh. Vikram Singh, Pr. [EE(C )DR-II
Kalindi Cly Delhi-14 Chief Engr (Dr)-1
748 | 1570 Shanti Park, Uttam Nagar,| UTTAM Forest Land Sh. R P Singh, Chief  [EE(P )SR-1I
Main Najafgarh Road, NAGAR Engr (Dr)-11I
New Delhi-59
749 | 1596 South Indian Madrasi Chandni Not traceable Sh. Vikram Singh, Pr. |EE(C )DR-VI
Colony, Mori Gate chowk Chief Engr (Dr)-1
750 | 1600 Radha Krishan Vihar, Janpura Not traceable Sh. Vikram Singh, Pr. |EE(C )DR-VI
Chief Engr (Dr)-1
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List of 769 Unauthorized Colonies where Sewerage System is to be {aid by DJB aiong with Status Proposed Tim

nes for Providing Sewerage System _Annexure -1

SN0 {Reg No {Part |UC Name Assembly Present Status Physical Financial Timeline for Revised Thmelines | Nvdal Officer Name of EE and [ATR Cumulative {ATR Cumulative
Constituency {{ Not Feasible/ Progress  |Progress (%) jTrapping {Chiefl Engineer) Division [Physical Progress upto |[Physical Progress upto
Feasible) (%) As on Progress 10.11.2023 - |Progress during {25.11.2023 - %]
As on 20.01.2023 during the %l the period of
20.01.2023 period of 11.11.2023-
26.10.2023- 25.11.2023 %]
10.11.2023 %)
767 7- Extended Abadi of Mundka Not traceable : 9 months after |Sh. R.P. Singh. Sh. N.K. Sharma under under under award |under award
(ELD) Sawada Village, New award of work [CE(DR)PR-III EE(PR)SR-I award stage| award stage stage
Delhi-81 stage
768 7- Sahabad Extn. Lal Dora Bawana Not traceable NA Sh. S.K. Bhardwaj, Pr. |EE(C )DR-1II Not traceable Not Not traceable | Not traceable
(LOP) Part I, Main Bawana Chief Engr (Dr)-1l traceable
Road. Sahabad Daulat Pur
Delhi 42
769 | 99- Raza Pur Village Vistar Rohini Not traceable Sh. R.P. Singh, Sh. N.K. Sharma 0 0 0 Not traceable
(ELD) Abadi, sector - 9, Rohini CE(DR)PR-1II EE(PR)SR-I
Delhi 85

64
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S. Name of JJ Revised Timelines for| Nodal Officer | Name of EE and Status
No. Cluster Trapping (ChiefEngineer) Division (Progress-upto 30.11.2023)
(Earlier Timeline - ' '
June, 2023)

1 |Dr.Ambedker JJC 31.03.2024 Sh Pawan Sh S.A. Haider, |Estimate for installation of DSTP is
Near Wazirabad Kumar, ACE(M)- AEE(M)-3 under awarded stage
Timarpur. 4

2 |Okhia DTC Depot-| 30.06.2024 Sh S K.Dahiya Sh. B.N.Gupta [Due to public hindrance this may

ACE(M)-10 EE(M)-51 completed by June 2024

3 |Gandhi Camp 30.06.2024 Sh S.K.Dahiya | Sh. B.N.Gupta [Due to public hindrance this may
Behind Fruit & ACE(M)-10 EE(M)-51 completed by June 2024
Vegitable Market :

Okhla Railway
Station
4 {Khub Ram park 31.12.2024 Sh B.S Rawat, Sh Brijesh Survey has been completed. Not
Pem Nagar Kirari ACE(M)-7 Kumar, EE(M)-9 |Feasible due to no internal
drainage channel which results into
temporary multiple discharge
‘ points(in front of individual Jhuggi)

5 |Madrasi Basti Near The discharge from the[ Sh S.K.Dahiya | Sh V.P Yadav., |Not Feasible due tc jhuggies are |
Railway Line Jal JJC drain is ultimately ACE(M)-10 EE(M)-41 present both side of railway track
Vihar out-falling in Barapulla and forming multiple discharge

Drain which is likely to points,space is also not available.
be trapped by
31.03.2024. )

6 [ShriRam JJC near | The discharge from the| Sh S K.Dahiya | Sh Vinod Kumar, Survey completed. Installation of
SPRINGDALE JJC drain is ultimately ACE(M)-10 EE(M)-44 DSTP is not feasible due to space
School Dhaula out-falling in Barapulla constraints.

Kaun Drain which is likely to
be trapped by
31.03.2024.

7 {Ambedkar Basti The discharge from the| Sh S.K.Dahiya | Sh Vinod Kumar, [Survey Completed. Not feasible as
West Block-I| JJC drain is ultimately ACE(M)-10 EE(W)-44 discharge into storm water drain is
R.K.Puram out-falling in Barapulla directly from individual household.

Drain which is likely to Discharge pipes from individuals

be trapped by houses are underground upto the

31.03.2024. storm water drain.Hence, it is
difficult to collect discharge of JJC
at single point.

8 |Leprosy Colony The discharge from the| Sh S.K.Dahiya | Sh Vinod Kumar, |Survey Completed. Not feasible as
Infront of Mohan JJC drain is ultimately ACE(M)-10 EE(M)-44 discharge into storm water drain is
Singh Market out-falling in Barapulla directly from individual household.
R.K.Puram Drain which is likely to Discharge pipes from individuals

be trapped by houses are underground upto the

31.03.2024. storm water drain.Hence, it is
difficult to collect discharge of JJC
at singie point.

9 {Nehru Ekta Camp 30.06.2024 Sh S.K.Dahiya [ Sh Vinod Kumar, |As per report of ACE(M)-10, this
Sector-VII ACE(M)-10 EE(M)-44 JJC can be trapped into DJB
R.K.Puram sewer line

10 |S.P./J.P. Colony Not Feasible Sh S.K.Dahiya | Sh Vinod Kumar, {Not feasible due to non availability
Sector 6 ACE(M)-10 EE(M)-44 of fand at suitable collection point.
R.K.Puram , ] )

11 |Sector-I R.K Puram|The discharge from the| Sh S.K.Dahiya | Sh Vinod Kumar, Survey completed. Installation of
Police Post JJC drain is ultimately ACE(M)-10 EE(M)-44 DSTP is not feasible due to space

(Hanuman Camp)

out-falling in Barapulia
Drain which is likely to
be trapped by
31.03.2024.

constraints.

m/DSTPs Annexure -2
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S. Name of JJ Revised Timelines for| Nodal Officer | Name of EE and Status
No. Cluster Trapping (ChiefEngineer) Division (Progress upto 30.11.2023)
(Earlier Timeline -
June, 2023)

12 [Ravi Dass Camp |6 months after receipt | Sh S.K.Dahiya | Sh Vinod Kumar, [DPR for feasible sites approved by
Sector-3 of funds from NMCG ACE(M)-10 EE(M)-44 NMCG after joint inspection is
R.K.Puram and availibility of land prepared. The DPR and estimate

for DSTP has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.

13 |Nepali Camp Near |The discharge from the| Sh S.K.Dahiya [ Sh Vinod Kumar, |Survey has been completed . Drain
Bhanwar Singh JJC drain is ultimately ACE(M)-10 EE(M)-44 has beenTrapped in DJB
Camp Vasant Vihar{out-falling in Barapulla sewerage network.

Drain which is likely to
be trapped by
31.03.2024.

14 |Bhanwar Singh 30.06.2024 Sh S.K.Dahiya | Sh Vinod Kumar, [DPR has been sent to NMCG on
Camp Behind ACE(M)-10 EE(M)-44 10.05.2023. NMCG official visited
Janta Flat Block-D the site. Report of NMCG has been
Vasant Vihar received in which NMCG stated
Phase-I that this JJC can be trapped into

sewer network by installing lift
station.

15 |Sewa Camp The discharge from the| Sh S.K.Dahiya | Sh Vinod Kumar, [Survey completed. Installation of
Behind Police Staff |JJC drain is ultimately ACE(M)-10 EE(M)-44 DSTP is not feasible due to space
Quarter Vasant out-falling in Barapulla constraints.

Vihar Depot Drain which is likely to
Munirika be trapped by
31.03.2024.

16 |Shiva Camp The discharge from the| Sh S.K.Dahiya | Sh Vinod Kumar, |Survey Completed. Not feasible as
Vasant Vihar Near [JJC drain is ultimately ACE(M)-10 EE(M)-44 discharge into storm water drain is
Petrol Pump out-falling in Barapulla directly from individual household.

Drain which is likely to Discharge pipes from individuals

be trapped by houses are underground upto the

31.03.2024. storm water drain.Hence, it is
difficult to collect discharge of JJC
at single point.

17 |Jagdamba Camp 30.06.2024 Sh S.K.Dahiya Sh Rohan DPR has been sent to NMCG on
Near SFS Sheikh ACE(M)-10 Jharkhariya, |10.05.2023. NMCG official visited
Sarai EE(M)-50 the site. Report of NMCG has been

received in which NMCG stated
that this JJC can be trapped into
sewer network by installing lift
station.

18 |Priyanka Camp 6 months after receipt | Sh S.K.Dahiya | Sh B.N Gupta, [DPR for feasible sites approved by
Mathura Road of funds from NMCG ACE(M)-10 EE(M)-51 NMCG after joint inspection is
Opposite Sukhdev |and availibility of land prepared. The DPR and estimate
Vihar Depot for DSTP has been checked by planning cell

and sent to NMCG on 28.11.2023
for further action.

19 |CRRI Camp 6 months after receipt | Sh S.K.Dahiya | Sh B.N Gupta, |DPR for feasible sites approved by_
Mathura Road of funds from NMCG ACE(M)-10 EE(M)-51 NMCG after joint inspection is

Opposite Sukhdev
Vihar Depot

and availibility of land

for DSTP

prepared. The DPR and estimate
has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.
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Annexure -2

S. Name of JJ Revised Timelines for| Nodal Officer | Name of EE and Status
No. Cluster Trapping (ChiefEngineer) Division - {Progress upto 30.11.2023)
(Earlier Timeline - ‘ .
June, 2023)

20 |Priva Camp 6 months after receipt | .Sh S.K.Dahiya | Sh B.N Gupta, |DPR for feasible sites approved by
Mathura Road of funds from NMCG ACE(M)-10 EE(M)-51 NMCG after joint inspection is
Opposite Sukhdev |and availibility of land prepared. The DPR and estimate
Vihar Depot for DSTP has been checked by planning cell

and sent to NMCG on 28.11.2023
- for further action.

21 [Shahbad Dauiatpur|. 30.06.2024 Sh. Sukhpal Sh Paramveer, |Sewer line work is in progress in

Block-A, E & F Chauhan ACE EE(M)-7 the vicinity. Therefore drain will be
(M)-3 trapped in DJB sewerage network
by maintenece wing

22 |Jhuggies Kholi JJC does not exist Sh B.C Patel, Sh. Sawant  |This area cannot be trapped with
Wala Babha Mandir ACE (M)-11 Singh, EE(M)-45 |DJB sewer line Note:Due to Forest
Rajokari Land

23 {Jhuggies Kewal 6 months after receipt Sh B.C Patel, Sh. Sawant  [Cannot be traped or not Install the
Krishan Chowk of funds from NMCG ACE (M)-11 Singh, EE(M)-45 |DSTP due to Forest Land.

Post Rajokari and availibility of land
for DSTP

24 [Ram Dev Ka Dera Not Feasible Sh B.C Patel, Sh. Sawant  [Not Feasible due to multiple
BSF Office ACE (M)-11 Singh, EE(M)-45 |Discharge and collection point
Rajokari Pahari, DSTP not feasible due toForest
Dethi land.

25 |Kusumpur Pahari Not Feasible Sh B.C Patel, Sh. Sawant
Block-B Vasant ACE (M)-11 Singh, EE(M)-45
Vihar

26 |Jai Hind Camp Not Feasible Sh B.C Patel, Sh. Sawant  |As per report of ACE(M)-11, this
near Masoodpur ACE (M)-11 Singh, EE(M)-45 [JJC can Not tobe trapped into DJB
Village Vasant Kunj sewer line due to DDA forest land

so Excavation not possible.

27 |Moti Lal Nehru Not Feasible Sh B.C Patel, Sh. Sawant  |As per report of ACE(M)-11, this
Camp J.N.U ACE (M)-11 Singh, EE(M)-45 |JJC can Not tobe trapped into DJB

sewer line due to DDA forest land
So technically not possible.
28 [Junapur Bhim Basti{6 months after receipt Sh B.C Patel, |Sh Satish Kumar, [DPR for feasible sites approved by

of funds from NMCG ACE (M)-11 EE(M)-46 NMCG after joint inspection is

and availibility of land prepared. The DPR and estimate

for DSTP has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.

29 |Mandi Pahari 30.09.2024 Sh B.C Patel, |Sh Satish Kumar,|As per report of ACE(M)-11, this
(Shambhav Camp) ACE (M)-11 EE(M)-46 JJC can be trapped into DJB

sewer line with in one month after
completion of sewer network laid
by Project wing.

30 {Mandi Village Bapu 30.09.2024 Sh B.C Patel, |Sh Satish Kumar, |As per report of ACE(M)-11, this

Camp ACE (M)-11 EE(M)-46 JJC can be trapped into DJB

sewer line with in one month after
completion of sewer network laid
by Project wing.




List of 60 JJ Clusters with Status and Timeline4f(|r40nnecting with Sewerage System/DSTPs

Anned@e - 2

I

S. Name of JJ Revised Timelines for| Nodal Officer | Name of EE and Status
No. Cluster Trapping (ChiefEngineer) Division (Progress upto 30.11.2023) <
(Earlier Timeline -
June, 2023) )
31 |Mandi Village (Biru 30.09.2024 Sh B.C Patel, |Sh Satish Kumar, |As per report of ACE(M)-11, this
Camp) ACE (M)-11 EE(M)-46 JJC can be trapped into DJB

sewer line with in one month after
completion of sewer network laid
by Project wing.

32 {Mandi Village 30.09.2024 Sh B.C Patel, |Sh Satish Kumar, |As per report of ACE(M)-11, this

(Shanti Camp) ACE (M)-11 EE(M)-46 JJC can be trapped into DJB
sewer line with in one month after
completion of sewer network laid
by Project wing.

33 |Dr. Ambedkar 6 months after receipt Sh B.C Patel, |Sh Satish Kumar, |DPR for feasible sites approved by

Satwari Mehrauli |of funds from NMCG ACE (M)-11 EE(M)-46 NMCG after joint inspection is

and availibility of land prepared. The DPR and estimate

for DSTP has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.

34 |Suhurpuri Mehrauli 30.09.2024 Sh B.C Patel, |Sh Satish Kumar,|Sewer line work is in progress in

ACE (M)-11 EE(M)-46 - [the vicinity. Therefore drain will be
trapped in DJB sewerage network
by maintenece wing

35 [Kharak Riwara 30.09.2024 Sh B.C Patel, |Sh Satish Kumar,|Sewer line work is in progress in

Satwari Mehrauli ACE (M)-11 EE(M)-46 the vicinity. Therefore drain will be
trapped in DJB sewerage network
by maintenece wing

36 |Sanjay Colony- NMCG does not Sh B.C Patel, [Sh Satish Kumar,|DPR has been sent to NMCG on

Mehrauli Bhatti consider this habitation| ACE (M)-11 EE(M)-46 10.05.2023. NMCG official visited

Mines as a JJ Cluster the site. Report of NMCG has been
received through mail on dated
26.06.2023 in which NMCG did not
consider this JJC as a cluster

37 |Shanshi Camp 6 months after receipt Sh B.C Patel, Sh Mukesh DPR for feasible sites approved by
Mathura road of funds from NMCG ACE (M)-11 Kumar Raghav, |NMCG after joint inspection is
Badarpur, and availibility of land AEE(M)-52 prepared. The DPR and estimate
Tughlakabad for DSTP has been checked by planning cell

. and sent to NMCG on 28.11.2023
for further action.

38 |Dora Tabu Camp |6 months after receipt Sh B.C Patel, Sh Mukesh DPR for feasible sites approved by
Near Tughlakabad |of funds from NMCG ACE (M)-11 Kumar Raghav, |NMCG after joint inspection is
Railway Station in |and availibility of land AEE(M)-52 prepared. The DPR and estimate
Mohan Co- for DSTP has been checked by planning cell
Operative, and sent to NMCG on 28.11.2023
Tughlakabad for further action.

39 [Indira Camp 6 months after receipt Sh B.C Patel, Sh Mukesh DPR for feasible sites approved by
Alimore Mathura  |of funds from NMCG ACE (M)-11 Kumar Raghav, [NMCG after joint inspection is
road Mohan Co- and avalilibility of land AEE(M)-52 prepared. The DPR and estimate

Operative,
Tughlakabad

for DSTP

has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.
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S. * Name of JJ Revised Timelines for{ Nodal Officer | Name of EE and Status .
No. ~ Cluster Trapping (ChiefEngineer) Division (Progressv upto 30.11.2023) K_Q
' (Earlier Timeline - . . ‘@
June, 2023)
40 |Grah Kalyan Samiti Not Feasible Sh B.C Patel, Sh Mukesh  |As per report of ACE(M)-11, this
Railway Colony ACE (M)-11 Kumar Raghav, {JJC can not be trapped into DJB
Tughlakabad (V.P. AEE(M)-52  |sewer line
Singh Camp),
Tughlakabad
41 |Sonia Ganghi 30.09.2024 Sh B.C Patel, Sh Mukesh  |As per report of ACE(M)-11, this
Camp Ful- ACE (M)-11 Kumar Raghav, |JJC can be trapped into DJB
Prahladpur Railway AEE(M)-52 sewer line
line Tughlakabad ’
42 |Ram Pyari Camp |6 months after receipt Sh B.C Patel, Sh Mukesh DPR for feasible sites approved by
Near Nangia Park |of funds from NMCG ACE (M)-11 Kumar Raghav, |NMCG after joint inspection is
Lal kuan, and availibility of land AEE(M)-52 prepared. The DPR and estimate
Tughlakabad for DSTP has been checked by planning cell

and sent to NMCG on 28.11.2023
for further action.

43 |Shiv Camp Lal 6 months after receipt Sh B.C Patel, Sh Mukesh DPR for feasible sites approved by
Kuan Badarpur of funds from NMCG ACE (M)-11 Kumar Raghav, [NMCG after joint inspection is
ChungiNo and availibility of land AEE(M)-52 prepared. The DPR and estimate
proposal.-2 &3 for DSTP has been checked by planning cell
M.B. Road, ) and sent to NMCG on 28.11.2023
Tughlakabad ' for further action.

44 |Khatta Camp 30.09.2024 Sh B.C Patel, Sh Mukesh Sewer line work is in progress in
Gosain Crusher ACE (M)-11 Kumar Raghav, |the vicinity. Therefore drain will be
M.B. Road Lal AEE(M)-52 trapped in DJB sewerage network
Kuan, Tughlakabad by maintenece wing

45 |[Sonia Gandhi 30.09.2024 Sh B.C Patel, Sh Mukesh  |As per report of ACE(M)-11, this
Camp Pul- ACE (M)-11 Kumar Raghav, {JJC can be trapped into DJB
Prahladpur Railway AEE(M)-52 sewer line
Line Tughlakabad
Part-2,

Tughlakabad
46 |Subash Camp 6 months after receipt Sh B.C Patel, Sh Manoj Kr.  [DPR for feasible sites approved by
NTPC Badarpur |of funds from NMCG ACE (M)-11 Sharma, EE(M)- [NMCG after joint inspection is
and availibility of land 53 prepared. The DPR and estimate
for DSTP has been checked by planning cell

and sent to NMCG on 28.11.2023
for further action.

47 |BIW JJ Camp B.T. 30.09.2024 Sh B.C Patel, Sh Manoj Kr.  [As per report of ACE(M)-11, this
Badarpur ACE (M)-11 Sharma, EE(M)- |JJC can be trapped into DJB
53 sewer line.

The JJC can be connected with
sewer network of Gautampuri Area
where laying of sewer network
work is in progress. About 1.8 km
length of sewer line would be
required to be laid to connect the
discharge with Gautampuri sewer
network. Tentative cost Rs. 1.5
Crore. Tentative timeline - 12
months after allotment of budget.
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No.

Name of -JJ
Cluster

Revised Timelines for
Trapping
(Earlier Timeline -
June, 2023)

Nodal Officer
(ChiefEngineer)

Name of EE and
Division

Status

(Progress upto 30.11.2023) 7
. (M

48

Tajpur Pahari
Badarpur

30.09.2024

Sh B.C Patel,
ACE (M)-11

Sh Manoj Kr.
Sharma, EE(M)-
53

As per report of ACE(M)-11, this
JJC can be trapped into DJB
sewer line only after laying of
sewer network in surrounding
UACSs which is yet under
consideration with EE(C) Dr-VL.
Discharge of this JJC is mixing
with discharge of UAC also and is
collected in a depression/ pond
located in between the JJC &
UACs. Installation of DSTP is also
not feasible as collection of
discharge at one point is not
feasible. . Tentative timelines for
connecting to DJB sewer line
cannot be given at this stage.

49

Parasad Nagar,
Molarband Extn,
Badarpur

6 months after receipt
of funds from NMCG
and availibility of land
for DSTP

Sh B.C Patel,
ACE (M)-11

Sh Manoj Kr.
Sharma, EE(M)-
53

DPR for feasible sites approved by
NMCG after joint inspection is
prepared. The DPR and estimate
has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.

50

Bilas Pur Camp
Molar Band
NTPC, Badarpur

30.09.2024

Sh B.C Patel,
ACE (M)-11

Sh Manoj Kr.
Sharma, EE(M)-
53

As per report of ACE(M)-11, this
JJC can be trapped into DJB
sewer line only after laying of
sewer network in surrounding
UACs which is yet under
consideration with EE(C) Dr-VI.
Installation of DSTP is also not
feasible as discharge of this JJC is
mixing with discharge of UAC and
collection of discharge at one point
is not possible. Tentative timelines
for connecting to DJB sewer line
cannot be given at this stage.

51

New Priyanka
Camp near
Sarita Vihar

Not Feasible

Sh B.C Patel,
ACE (M)-11

Sh Mukesh
Kumar Raghayv,
AEE(M)-54

Survey Completed. Not feasible
because collection of JJC
discharge is not possible at single
point.

52

Subhash Camp, Ali

Gaon,
Near Old lron
Bridge.

30.09.2024

Sh B.C Patel,
ACE (M)-11

Sh Mukesh
Kumar Raghav,
AEE(M)-54

As per report of ACE(M)-11, this
JJC can be trapped into DJB
sewer line

53

Abul Fazal Enclave

Oknhia Village
Across Canal
(Pucca Structure)

30.09.2024

Sh B.C Patel,
ACE (M)-11

Sh Mukesh
Kumar Raghav,
AEE(M)-54

As per report of ACE(M)-11, this
JJC can be trapped into DJB
sewer line

54

Pankaj Garden
Goela Dairy

The case is pending in
Hon'ble High Court for
land of DSTP at Tajpur
therefore specific date
can't be given.

Sh. Anil Kumar
Sharma , ACE
M) -9

Sh. R.D. Meena
EE (M) -35

Sewer line work is in progress in
the vicinity. Therefore drain will be
trapped in DJB sewerage network
by project wing after
commissioning of sewerage
system
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S. Name of JJ Revised Timelines for, Nodal Officer | Name of EE and Status
No. Cluster Trapping (ChiefEngineer) Division (Progress upto 30.11.2023)
' (Earlier Timeline -
June, 2023)
85 |JJC at Goela Dairy |The case is pending in | Sh. Anil Kumar | Sh. R.D. Meena [Sewer line work is in progress in
Najafgarh Hon'ble High Court for | Sharma, ACE EE (M) -35 the vicinity. Therefore drain will be
land of DSTP at Tajpur M)-9 trapped in DJB sewerage network
therefore specific date by project wing after
can't be given. commissioning of sewerage
system

56 |Arjun Camp 6 months after receipt | Sh. Anil Kumar Sh. Sudhir DPR for feasible sites approved by
Mahipal Pur of funds from NMCG Sharma , ACE |Sharma AEE (M) {NMCG after joint inspection is

and availibility of iand (M)-9 36 prepared. The DPR and estimate

for DSTP has been checked by planning cell
and sent to NMCG on 28.11.2023
for further action.

57 [Rangpur Pahari Not Feasible Sh. Anil Kumar Sh. Sudhir Survey completed. Installation of
Milkpur Kohi Sharma, ACE |Sharma AEE (M) {DSTP is not feasible due to space

M)-9 36 constraints.

58 |[Harijan Balmiki Not Feasible Sh. Anil Kumar Sh. Sudhir Survey completed. Installation of
Camp, Rangpur Sharma, ACE [Sharma AEE (M) {DSTP is not feasible due to space
Pahadi (M)-9 36 constraints.

59 |Rangpuri Pharai Not Feasible Sh. Anil Kumar Sh. Sudhir Survey completed. Installation of
Nalla Sharma , ACE |Sharma AEE (M) {DSTP is not feasible due to space

(M)-9 36 constraints.

60 [Nehru Camp Not Feasible Sh. Anil Kumar Sh. Sudhir Survey completed. Installation of
Behind Satya Rani Sharma, ACE |Sharma AEE (M) {DSTP is not feasible due to space
Farm Bijwasan M)-9 36 constraints.
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Action Taken Report w.r.t Crder Dated 27.10.2023 of Chief Secy., GNCTD,
Directions issued by DPCC u/s 33 of Water Act regarding Disposal of Untreated

Septage and Enforcement of Delhi Water Board Septage Management Regulation,
2018

1 message

Arvind Kumar <sdm5dchg@gmail.com> Mon, Nov 13, 2023 at 1:51 PM
To: dpce.wmc2.delhi@gmail.com, "wmc2dpcc2023@gmail.com” <wmc2dpcc2023@gmaii.com>

Sir/Madam,

Please find enclosed herewith an attachment for inforrmation.

SDM - (HQ)
Dle Divisionai Commissioner
(Revenue Departiment, GNCTD)

<+ Septage format B.xisx
Al
= 13K

https://mai3,googie.comirnaii/u/o,’?i;\':9b6881da?e&viewzpt&search:all&permthid:thread~f.1782436291370258485&simp!:ms§;;f31 782436291370... 11
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Performa for providing Monthly Action Taken Report w.r.t. Directions u/s 33 (A) of Water (Prevention and Control of Pollution) Act, 1974 issued by Dethi
Pollution Control Committee on 27.03.2023 regarding disposal of Untreated Septage into river Yamuna or Drains leading to river Yamuna (To be submitted by
Authorized Officer by 7 th of every month at msdpcc@nic.in} :
Name of Department/ Organization:Revenue Department Period: 1/04/2023 to 31/10/2023
Name No. of No. of Effective steps taken
. ived
S.No of Actions | No A.sﬂ Violations BC __ﬂ_uowma EC _Mﬂnmvzm Vehicles | atthe ground level to | Remarks
. s. . . :
District nspections Observed (Rs.) Confiscated | improve the situation '
Deposit of Septage by
1 Unauthorized (Unlicensed) Nil Nil Nil Nil Nil Nil
Entities
Disposal of Septage at places
2 other than the designated Nil Nil Nil Nil Nil Nil
North | places by Authorized Licensee Nil
Use of Services of Unlicensed
3 Vendors/Vehicles by Persons for Nil Nil Nil Nil Nil Nil
discharging septage
Deposit of Septage by
1 Unauthorized (Unlicensed) 11 Nil Nil Nil Nil Nil
Entities
Disposal of Septage at places
: i Nil
2 North other than the .n&mm_wwmﬂma 9 1 5000 5000 Nil Gelhi Police is directed [
west places by Authorized Licensee to be vigitant.
Use of Services of Unlicensed
3 Vendors/Vehicles by Persons for 12 Nil Nil Nil Nil Nil-
discharging septage
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South

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

Nil

Nil

Nil

Nil

Nil

Disposal of Septage at places
other than the designated
places by Authorized Licensee

Nil

Nil

Nil

Nil

Nil

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

Nil

Nil

Nil

Nil

Nil

South
west

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

Nil

Nil

Nil

Nil

Disposal of Septage at places
other than the designated
places by Authorized Licensee

Nil

Nil

Nil

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Nil

East

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

50000

50000

Nil

Disposal of Septage at places
other than the designated
places by Authorized Licensee

5000

5000

Nil

Deihi Police is directed
to be vigilant.

Nil

Nit
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-)

Use of Services of Unlicensed

Vendors/Vehicles by Persons for 2 Nil Nil Nil Nit Nil
discharging septage
Deposit of Septage by 1. Efforts have been taken
Unauthorized (Unlicensed) 14 Nil Nil Nil Nil to sensitize the
- people/NGOs ¢n the
Entities matter.
Disposal of Septage at places 2. Contact numbers of
other than the designated 6 Nil Nil Nil Nil licenced vendors for
places by Authorized Licensee septage disposal have also
been provided to the NGOs
to prevent
North cleaning/dumping of
east septage by unauthorized
entities.
Use of Services of Unlicensed 3. Wide spread publicity
Vendors/Vehicles by Persons for 0 Nil Nil Nil Nil has been done to
discharging septage encourage people to use
only authorised vendor for
septage collection. Regular
meetings with NGOs are
held at regular intervals.
DEePUSIT UT SEPTAage Uy
Unauthorized (Unlicensed) Nil Nil Nil Nil Nil Nil
Disposal of Septage at places
other than the designated Nil Nil Nil Nil Nil Nil
laces by Authorized Licen
West p Yy censee il




422

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

Nil

Nil

Nil

Nil

Nil

Nil

South
east

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

38

Nil

Nil

Nil

Nil

Disposal of Septage at places
other than the designated
places by Authorized Licensee

39

160000

100000

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

55

50000

50000

Regular Inspection has
been carried out time
to time.

New
Delhi

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

Nil

Nil

Nil

Nil

Nil

Disposal of Septage at places
other than the designated
places by Authorized Licensee

Nil

Nil

Nil

Nil

Nil

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Deposit of Septage by
Unauthorized (Unlicensed)

Entities

10

Nil

Nil

Nil

Nil

1. Continous
Survelliance is being

done. 2.DJBis laying
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Disposal of Septage at places
other than the designated
Central | places by Authorized Licensee

Not Pertain

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

10

35000

35000

Nit

sewer lines so that use
of septage tankis
reduced to minimum.

Deposit of Septage by
Unauthorized (Unlicensed)
Entities

Nil

Nil

Nil

Nif

Disposal of Septage at places
other than the designated
places by Authorized Licensee

Shahdar
a

Nil

Nil

Nil

Nil

Use of Services of Unlicensed
Vendors/Vehicles by Persons for
discharging septage

Nil

Nil

Nil

Nil

Nil

Nif

Nil

Nil

Nil

Source-Report is compiled on the basis of the reports received from Ali 11 Revenue Districts




11/30/23, 729 PM - Gmail - Septage4|'2w_20 November and fortnightly ATRof Septage .

- Annéxunl— 4
M Gmaﬁ - wmc2 dpce <wmé2dpcc2023@gmail.com> |
Septage ATR till 20 November and fortnightly ATR of Septage

1 message

Arvind Kumar <sdm5dchg@gmail.com> | Wed, Nov 22; 2623 at 3:54 PM

To: dpcc.wmce2.delhi@gmail.com, wmc2dpcc2023@gmail.com

Sir/Madam,

Please find enclosed herewith an attachment for information .

SDM - (HQ)
Olo Divisional Commissioner
{Revenue Department, GNCTD)

2 attachments

= 5 Neveniber to 20 November.xisx
3K

4+ ATR 12 Nov 2018 to 20 November 2022.xIsx
4K

ntrps:/imail.google .com/maiilu/C/7ik=9b888 1da’e&view=pt&search=aildpermthid=thread-f: 17832594 33720387493 &simpl=msg-1. 178.’325943372‘9. T



425

Action Taken By District Magistrates w.r.t Notification dated 12.11.2018
Name of the Department/ Organisation : Revenue Department
Period-12/11/2018 to 20.11.2023

Sr.N Name of No. of Brief of the Action Taken by DMs to No. of Action Taken By DMs w.r.t Notification dated 12.11.2018
[ Districts Meetings of ensure Enforcement of the Septage/ | Vehicles/Ta No. of No. of Amountof |Amountof |AmountofE~ |Remarks
Septage Regulations nkers moc.:n Vehicles/ Challans/Not|EC Imposed |EC Received Ito be
Zmzmmm.ga:n unauthorize Tankers ices issued Recovered
Committee . dly Impounded
discharging
septage into
1 [North 8 Nil 4 4 4 125000 125000
2 |North West 19 1 1 1 5000 5000 Nil Nil
South 55 Enforcement teams have been deployed for 1 1 1 50000 50000
3 regualr inspection in the suspected area of
District South
South West 6 Directions have been issued to all concerned 10 5 4 20000 20000 Nil
4 for strict monitoring of unauthorised
vehicles discharging septage into the drains.
5 East 8 Regular checking at gazipur border is being 10 10 10 159000 159000 ]
conducted
North East 15 A meeting of DLC was conducted on 13 13 13 385000 385000
06.04.2023 and directions were issued to all
6 stakeholders for enforcement of Septage
Regulations, 2018.
7 |West 7 Last meeting was held on 04.07.2022 17 17 4 650000 650000
8 |South East 14 Regular Visit Undertaken 3 3 3 170000 170000 Nil
New Delhi 1 Enforcement teams have been deployed for Nil Nil Nil Nil Nil
9 regular inspection in the suspected area.
10 |Central -3 Nil 8 8 1 65000 65000 Nil
11 |Shahdara Nil 1 1 lE! 50000 50000 Nil
TOTAL: 136 0 68 63 42 1675000 1679000 G a

Source-Report is compiled on the basis of the reports received from All 11 Revenue Districts




{

B 4

. )

e DELHI JAL BOARD:/GOVT. OF N.C.T. OF DELHI
"> OFFICE OF THE ADDITIONAL CHEIF ENGINEER (P)-7

==  E-39, CONNAUGHT PLACE, NEW DELHI-110001
E-mail:- acep.7djb@gmail.com, Ph:- 011-23414990 “STOP

No:-DJB/IACE(P)-7/2023/ /Y 2 DATED:- 24.11.2023

To \}w o
/ A\ Dathi Pollution Control Committee |

Member(Secretary) n)/”b/ Dairy No... U\\'Z;é“\ ...........

Delhi Pollution control Committee WS \Q%Sé,.; 21 NOV 003

5t floor, ISBT Building , Kashmere Gate. \/;»T;; 2

Email:dpcc.wme2.delhi@gmail.com o ,...,........,.,..fn& .
Sign, of Recelving Officer |

Sub:- Effectives steps taken to improve the situation at ground level for better

management of septage in Delhi in the matter of Shamsher Singh versus
Govt. of NCT of Delhi.

Case No. NGT M. A. 105/2023 in original application no. 365/2021

The effectives steps taken by DiB in compliance with the letter of DPCC vide No 5516-
4[\5530 dt. 31/10/2023 in refere'hf:e to the directions issued by Hon'ble NGT vide order dated
) \}} 17.10.2023 in OA no 365/2021 in the matter of “Shamsher §§ngh V/s Govt. NCT of Delhi” are as
W under.
N\

Suggestions and recommendations of NGT Reply

As per provisions of Septage Management Regulations, | Already complied by DJB. List
DJB should give wide publicity periodically after every four | of venders are available on
months on its websité as well as through print and | the DJB website as well as
glec’cromc media about the vendors t_o whom it fnas issued published in leading
licenses for callection, - transportation, and disposal of newspapers. List s also
septage. List of all such vendors should be sent to cﬁared with District
Revenue Department, (GNCTD) and Delhi Police/Traffic |~ | )
Police for necessary action in case of violation. magistrate/revenue
department/Delhi Police.

Fixed rates/charges for collection and transportation of | DIB has fixed the charges as
septage have been prescribed by DIB. It is suggested that | per the distance of the
there should be rationalization of rates and these be
assessed considering the volume of the septic tank waste
and the total distance traveled by the tanker from the
point of collection till the disposal at designated

consumer / septic tank from
the designated STP / SPS of
DB, The rate are given as

SpSs/STPs. There should be wide publicity of the undir: Rs. 2000 :

rates/charges to be taken by the vendors from the waste - /- per trip

generators to prevent overcharging by them. upto 5 km. .
2- Rs. 2500/- per trip

for 5-10 km.,
3- Rs. 2795/- per trip
for more than 10 km.

(- )\f 77 The vendors/drivers collecting septic tank must issue a | The desired format has been
C"\ ' receipt to the consumer for the payments received by | finalized and is sent to the
them. It should be prepared in triplicate and one copy of | license holders
the receipt must be deposited by the vendor/driver along
with the Deposit Form at the designated STP. It would
prevent misuse and exploitation.

for
compliance.
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78

Presently, no specific area for co%le‘c'tion of septage tank
has been earmarked to the vendors and they can collect
septic waste from any place throughout Delhi. To have
proper control over the vendors to comply with the
conditions of the license, it is recommended that DB
should make an assessment as to how many
vehicles/tankers are required for disposal of septic waste
depending upon number of households having septic
tanks and the gquantity of the septic waste generated in
that district. Considering the requirement of that district,
sufficientnumber of authorized vendors/tankers be
deployed there. In case of emergency, the vendors can be
permitted to collect septic waste from outside the said
Page 25 of 29 district. The DJB or other enforcement
agencies will have proper monitoring of the vehicles in
their respective districts. The consumers will be aware of
vehicles/vendors to be contacted. The vehicles can
provide instant services without delay and it will also
reduce the cost of transportation.

Septic tanks generally exist in

have the sewerage system.
List of vendors nearest to
such colonies is already
prepared and uploaded on
the website of DIB to
facilitate the residents to
avail the services of the
vendors.

There is no binding on the
vendors to serve in a
particular group of colonies.
They can serve any colony as
per the requirements of the
residents.

the colonies which don’t~

79

District-Wise Task Force be constituted by DIB in
consultation with concerned District Magistrate for taking
action against the unauthorized dumping of septage and
also for monitoring the activities of authorized vendors. A
Nodal Officer can be appointed to monitor the
performance of task forces,

In order to have effective
control  on unauthorized
dumping of septage and
vendors, DPCC has notified the
directions under-u/s 33 A of the
Water (Prevention and Control

of Pollution) Act, 1974 on
27.03.2023 and has
empowered an officer not

lower than the rank of Nayab
Tehsildar in DM offices & Sub
Inspector in  Delhi Police,
Sanitary Inspector in MCD and
JE in DIB and I&FC to impose
penalties on  unauthorized
tankers, residents using the
services of  unauthorized
vendors, unauthorized dumping
of septage. i

80

DIB must make necessary action plan for early
development of Centralized Monitoring System/GPS for
tracking the performance of licensed vehicles. It shall also
explore possibility of developing App based monitoring
system for regulating the activities of the authorized
vendors/tankers. DJB should establish Centralized Control
Room with contact number of Nodal Officer at the head
office for attending complaints/grievances related to
unauthorized vehicles/tankers carrying septage or found
discharging in the open drains/water bodies. CCTV
cameras be installed at all the designated SPSs/STPs.

DJIB has awarded the contract
for setting of control room for
monitoring the movement of
all the registered vehicles and
the same has been in
operation since 26/06/2023.

Regarding CCTV  cameras,
directions have already been
issued to install CCTV cameras
at the designated STP/SPS.
Most of these CCTVs have

been installed .

81

Adequate staff should be deployed at SPSs/STPs to
maintain proper record indicating the total number of
vehicles/tankers discharging the septage there along with
its quantity. They should be strictly instructed to allow
disposal of septage only to the licensees who submit
complete and duly filled Disposal Form with payment
receipt with them.

This is being complied at the
designated SPSs/STPs of DJB.
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82

DJB should ensure that the licensees/vendors display

license number on the tankers/vehicles for proper
identification,

| Already instructions issued

to the licensed vendors.

a3

DJB to explore possibility of linking AADHAR card of the
licensee with the license. It should also explore possibility
of increasing penalty charges for violation of the
conditions of license. It should also Endeavour to issue
license to small vehicles that can function in narrow lanes.

The penalties have been
increased as per details
given below:

1. a) Penalty for deposit of
septage by unauthorised
{unlicensed) entities shall
be Rs. 50,000/- plus
confiscation of vehicle .

b) Penalty for disposal of
Septage at places other than |.
the designated places by
authorised licensee shall be
Rs. 50,000/- per violation.

c) Penality on a person who
uses the  services  of
unlicensed vendors/vehicles
for discharging the septage
shall be Rs Rs. 10,000/- per
violation.

2. An officer not lower than
the rank of Nayak Tehsildaar
in DM offices, JE in DIB/I&FC
and Sub inspector in Delhi
Police and sanitary Inspector
in MCD shall be competent
to impose penalty.

87

This does not pertains to DIB

88

Almost all the licenses have been issued to the
vehicles/tankers registered in Haryana. The said
tankers/vehicles with Haryana number cannot ply in
Delhi. Diesel vehicles are not registered to ply on roads in
Delhi. Only 10 vehicles with Delhi registration have been
given license and all others are from Haryana. The traffic
police issues challans to book the said vehicles for
violating the terms and conditions of registration/permit.
It causes a unique situation whereby despite being
authorized by DJB to collect and transport the septage in
Delhi, they are challaned by traffic police under the Motor
Vehicle Act. To overcome this difficulty, it is suggested
that the DJB should have its own arrangement either by
purchase of vehicles or engaging some agency on hire for
collection and transportation of septage from the
households free of cost or at reasonable rates. It would
prevent violation of Motor Vehicle Act by the vendors
who have got licenses of the tankers with registration
number from Haryana. It would also prevent exploitation
of the consumers by the vendors. It will further ensure
that the septage so collected is disposed of at the
designated SPSs or STPs. Presently, the unauthorized

DIB  invited Expression Of
Interest from the experienced

agencies in the field of
septage/sewerage

management {0 provide
mechanized  vehicles for

collection of septage from the
septic tanks of the residents,
commercial establishment
etc., transportation  and
disposal of the same at the
designated STPs/SPSs  of
DJB. It was proposed that
the agency will also develop
an App with a control room
for receiving the complaints
from the residents and
tracking the movement of
vehicles. DJB will give license
to the agency for its vehicles
for 5 years to perform this
activity and the payment will
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petrol/diesel.

tankers and even the authorized tankers endeavor to
discharge septage in the drains/water bodies on the way
to avoid long travel to designated SPS/STP to save

be collected by the agency

with information to DJB as
per existing “Delhi Water Board
Septage Management
Regulations 2018” (DWBSMR-
2018). But no response was
received from any agency
having past experience in this
field.

The existing vendors owning

motivated 1o switch to
mechanised vehicles. The
govt. of India is also offering
subsidy and low interest rates
to the interested agencies
under NAMASTE SCHEME.
A workshop was also
organized with the officials of
NSKFDC, Gol with the
vendors by DJB  on
28.01.2023 to motivate the
existing vendors.

from the residenis directly

the tractor & trollies are being .

89 DJB

should conduct awareness
stakeholders through print media, radio and television to
make aware about the septage regulations. Online mobile
based application may be developed for registering
request of the consumers for collection of septage. The -

programs ~ for

all

DIB  has already taken
initiatives on FM radio to
make aware the residents
about the septage regulations
and information of authorized

Copy for information to:-

1. Member (Dr.) for kind inf. pl.

2. EE{SDW)VIII to follow up.

R

Add. Chief Engineer (P)-7

— P

N e

Add. Thief Engineer (P)-7

application may have the option to register complaints | vendors of Septage

with local police with regard to disposal of septage management |

illegally and unauthorizedly. E
-5d-



~ 137523, 11:56 AM - Gmail - Sub: Regarding In compliance of P@@QSS in the hon’ble NGT Order dated 21.12.2022 in O.A No. 365/2021 in ‘S. ..

P Avmexunl 4gs
M Gmail wme2 dpcc <wmc2dp602023@gm®1>
P

Sub: Regarding In compliance of Point No. 85 in the hon’ble NGT Order
dated 21.12.2022 in O.A No. 365/2021 in ‘Shamsher Singh Vs. Govt of NCT
of Delhi.’

1 message
Arvind Kumar <sdm5dchq@gmail.com> Mon, Dec 4, 2023 at 3:40 PM
To: wmc2dpec2023@gmail.com

Sir/Madam,

Please find enclosed herewith an attachment for information and take appropriate action in the matter
accordingly.

SDM - (HQ)
O/o Divisional Commissioner
(Revenue Department, GNCTD)

q.:] Office of the Divisional Commissioner (Revenue) (5).pdf
— 572K

hitps://mail.google.com/mail/u/0/7ik=2h588 1da7e&view=pt&search=all&permthig=thread-1: 17842457 29665371 513&simnl=msqg-f; 17843457296685...  1/1



Suln
21.12.2022 in O.A No.365/2021 in ‘Shamsher Singh Vs, Govt of NCT of Delhi”

Office of the Divis

(Environment Branch}
Govi. of NCT of Delhi

5-Sham Nath Marg, Delhi-54

tonal Commissicnor (Revenue)

F.o36{82)/NGT/Div.Comin/2019 /5/3 e
/-

LK Singh

SEE & Incharge WMC-11
Nelhi Pollution Control Committee
S Floor, ISBT Building, Kashmere Gate,

Dethi-116006

Regarding In compliance of Po

SieSMadan,

Dated: (1?%775 ;’ S g

int No. 85 in the hon’ble NGT Order dated

This is in reference to your e-mail dated 02.12.2023 regarding draft

ATR/Compliance Report to be filed before Hon'ble NGT in QA No. 365/2021 in

‘Shamsher Singh Vs. Govt of NCT of Delhi.”

As per report received from districts in compliance of Point No. 85 in

the

Hon'ble NGT Order dated 21.12,2022 in 0.A No. 365/2021 regarding establishment of
dedicated Centralized Control Room with Contact Number of the Nodal Officers in each

Revenne District for attending Complaints/grievances, the fol

nominated as Nodal Officers from all Districts-

“Sr.No. ' Nameof District | Name of Officer with designation

;
L
I
2
2.

3.

4.

Ly
16

1L

West -
New Delhi
orthWest

. .
: Central

| North
: Shahdaﬁiv

East

" South

- South East /
" south West

| North East

lowing officers are

C ct Nu

~1'Sh.pramod Kumar, SDM (HQ)

9350207080

9599963681

USRS

| Sh. Shakti Bangar, SDM Km'ol‘égéh

1 ShKamlesh Kumar, SDM  Vivek

1'Sh. RK Meena, SDM (11Q)

Sh. M. Bharani, DANICS
SDM Saraswati Vihar
“sh.  Rakesh Das, DANICS, SDM
(11Q)-H1 /SDM Narela

Vihar

$h, Pawan Kumar, SDM (11Q)

Sh, Ajay Chat‘t:x*vé&ifSﬁM '{“HQ").

| Ms. KT Sudha, Section Ofticer

Sh. Jagat Pal, Section Officer

&g/, -

§

i

| 9810341412

8300011196

9654922354

9893476059

9811541187

8368506332

9968685380

9871812896

i
i

-Contd./-
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Yours faithfully,

Encl: - As above

/
W

ARVIND KUMAR
SDM-V (HQ)/NGT
Copy to-
1. PA to ACS-Cum-Divisional Commissioner, Deptt. of Revenue, GNCTD.

>

ARVIND KUMAR
SDM-V (HQ)/NGT

)\

JUIUURIRRIESES - Sy
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